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MR. SPEAKER: I am studying it.
There is no Privilegeg Committee
yvet. Tt will be made known to the
House, ] bhave told you to please
wait. Don’t take any more time,
Now we take up the Motiopn of
Thanks opn the President’'s Address.
Mr, Indrajit Gupta.

SHRI CHANDRAJIT YADAV:
What happened was: yesterday you
were not there. 71 raised the matter
that the time should be extended for
this debate.

MR. SPEAKER: We have extended
it by one hour to-day. There will
be no Iunch break to-day. Even
yvesterday. Mr. Yadav you were pot
here, I requested the House and
appealed to the House that if they
wanted more time, I woulg extend
it. All the opposition members were
agreeable, So 1 agreed. Otherwise
I coulg have given two more hours
yesterday.

SHRI JYOTIRMOY BOSU: My
submission is: why shouly J.R.D.
Tatg be protected like this.

MR. SPEAKER: Mr. Bosu, why do
you want to waste the time of the
House? 1 said it will be done before
the 2nd.

SHRI JYOTIRMOY BOSU: Onthe
2ng the House will adjourn,

MR. SPEAKER: Doesn’t matter. ...
(Interruptions)y I know the urgency
of the matter. Now you have said
it ang I have hearq it.

SHRI JYOT'RMOY BOSU: 1t
shoulg be before the House adjourns.
Let me exercise my right.

SHRI N. G. RANGA (Guntur):
How can there be a dialogue between
a Member and the Speaker on the
floor of the House? Such dialogues
should take place in the Chamber,
« .« (Interruptions).

MR. SPEAKER: There ig no ques-
tion wof any special tireatment.
Everybody is alike before the House.
Nobody is high or low. Mz, Bosu, I
have heard you, I have talked it
over. If you are still persisting, all
other members wil] object to it
Please don’t try to monopolise. You
are against the monopoly sy:tem.

12.44 hrs.
MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.
MR. SPEAKER: Shri Indrajit
Gupta,
SHRT INDRAJIT GUPTA

(Basirhat): The President’s Address
has tried to cover g very wide
ground no doubt, but I regret to find
that there is no mention whatsoever
in this Address of two very important
matters, crucial matters I should
say, which have been affecting the
politica] life of this country for a
considerable time now. Onmne is the
question of defections ang counter
defections which have corroded the
politica] life ang political standards
of this couniry. I should have
thought that some mention would
have been there in the President’s
Addre-g of the early need for some
anti-defection legislatio, which has
been pending for a large number ef
years to be put through. But there
is no mention whatspeve; gbout it
and the reasong are not far to seek,
because it seemg that whichever Party
is in power at the centre likeg to go
slow on the question of bringing in
any effective anti-defection legicla-
tion.

It may be that this time the Gov-
ernment may not yet be in a positien
whatever its inclination is, to dismiss
out-right from the Centre those State
Governmentg which are run by
parties which are not the same as
those of the Congress(I). Therefore,
Mr. Yashpal Kapur and other people °
are on their peregrinations through-
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out the couniry trying to organise
defectiong or counter-defections in
order to bring about the downfall of
some of the State Governments from
within.

My friend, Shri Ghani Khan Chau-
dhuri is not so subtle; he is a very
outspoken person. He openly dec-
lared twice that the left-front Gov-
ernment in West Bengal should be
thrown intpo the Bay of Bengal. I
think that any responsible Minister
who makes a public statement like
that oweg an apology to this House.
We are being told everday by the
Ministerg that they are not prepared
to follow in the footsteps of the pre-
vious Janata Government which, we
also, at that time, opposed when they
dismissed outright those State Gov-
ernments which did not owe allegi-
ance to them, Shri Ghani Khan
Chaudhuri has openly called for
throwing out the Government in West
Bengal which has been returned with
a huge majority. Mr. Yashpal Kapur
is busy touring various Stateg as an
unofficial emissary and it is quite
obvious; for anybody that hig only
job and purpose is to organise defec-
tions and counter-defections.

I would like to point out with all
modesty that today, in India, it is
only the Leftist Parties—the C.P.I,
CP.M. RSP. Forwarq Bloc and
other Leftist Parties—which cannot
be accused of indulging in this game
of defection and counter-defection.
You will not be able to show me
instances of M.Ps, and M.L.As. be-
longing to these parties who can be
bought and sold in the market like
the commodity. But, regrettably,
other parties are g]l prone +to this
disease. And therefore I wish that
the President had highlighteg this
matter and emphasised the pecessity
for an early Anti-Defection Bill
But, it j; not there. The gecond issue
which has not been mentioned at all
is the need for restructuring the elec-

tion system in this country.

Sir, in the 1077 Election —I think
‘the Congresg Party hag not split and
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it had not divided into Congress(B
ang Congress(U) at that time—they
won 115 seats in this House having
secured about 35 per cent of the total
voteg cast. Thig time, with an increase
of only 8 per cent—approximately 8
per cent—of the votes which they
have polled over 35 per cent they
have registered an almost three
hundred per cent increase in the
number of seats. Do you consider
this to be a fair system of
voting? It does not apply only %e
one party. It applies to everybody;
it applies to all the States also. It
may go against a certain party inome
place against another party in
another place, Only the system
of proportional representatiom
which is there in so many other
countrieg which are supposed to be
democratic countries, is good which
they follow. France follows the pro-
portional representation system.
Recently we have been hobnobbing
with a very high level delegation led
by the French President with which
we want to collaborate on many
technical, eeconomic and commercial
matters, Why not borrow something
from them from their Parliamentary
system also? They have got the
system of proportiona] representa-
tion. Here, in any election, if two or
three per cent of voteg go this way
or that way, it may mean a complete
landslide in the number of seats
which are won or lost. So, I plead
for what my party has been agitating
for many yearg that the system of
proportional representation ghould
be introduced into our electora] sys-
tem to properly reflect all the
different points of view of the
different political parties in this
House. There is no mention of that
in the Address.

Then' Sir, I come to the questiom
of the cold-war to which, my respect-
ed friend, Shri Jagjivan Ram has alse
referred. In his speech, the President
has mentioned that the cold-war is
coming near to our borders; the Prime
Minister has also referreq to it. I
may also mention Sir, the point rais-
ed just now about the detention at
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the London Airport of Mr. Romesh
@handry, who has been put in the
mext plane and sent back. Thig is
what the Guardian of the 26th of
January hag to say about this
mmcident:., I quote:

“The Home Secretary signalled a
return fo cold-war stances yester-
day by refusing to let the Leader
of the Soviet-backed Worlg Peace
Council into Britain for a Confer-
ence. The decision is clearly a part
of the current fist-shaking in the
direction of the U.S.SR...."

“Mr. Chandra was; due to attend
a two day Conference at the Con-
way Hall in London.....aimeqd at
trade unionists and designed to
urge disarmament.”

F think India ig one of the foremost
ehampions of disarmament in the
world and here, a citizen of our
eountry a distinguisheq citizen, who
kappens to hold a high office of
President of the World Peace Council
with which many Members in this
House are not only familiar but are
alsp associated with the activities of
$hat organisation including some
Ministers whom I see sitting here,
who have benefited from their asso-
ciation with that council, ] am ask-
ing them whether it is not proper
that if a matter like thig can be pro-
tested against in the House of Com-
mong in London ghould our Parlia-
ment not go on record protesting
against this high-handed and humi-
Jating behaviour which has been
dealt to g distinguished citizen »f thig
ecountry simply because he is asso-
ciated with a particular organisation?

Now_  Sir, thig cold war has come
close to our borders. This is 3 matter
in which we should rise above party
interests ang consider what should be
done. 'The sole thing which we
should be guideq by is considerations
of our own security, defence of the
national sovereignty ang the terri-
torial integrity of our country. There
shoilld be no other criteria by which
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we should take an attitude on this
question.

Sir, it has become a fashion t®»
attribute everything—I regret tw»
say—to this formula of super-power
rivalry. It ig true that there is a super
power rivalry in the world and one of
these powers, though a super-power, ig
a socialist super-power. The other is
an imperialist super-power, and [
would like to ask this Hou:e whether
it js ot a fact that sometimeg this
so-called super-power rivalry has
benefited us alse in this country from
the point of view of our own security,
We should be very careful,

Sir, 1 agree completely with Babuji
in this matter, that is, be very careful
and circumspect in what we say keep-
ing our own interests in view. When-
ever the question of Kashmir was rais-
ed in the Security Council by one
super-power when we were sought te
be branded as aggressors because we
hag sent our forces to Goa to liberate
Goa which isg part of our motherland &
resolution was moved in the Security
Council asking that India should be
branded as an aggressor for recover-
ing its own territory. What might
have happened had the other super-
power not been there to defend our
stand? Did we not benefit from that?
I would ask the hon’ble Members antl
alsp the Prime Minister to consider thig
very carefully. Sir, what happenell
in 1965? Before the outbreak of hos-
tilities with Pakistan, is it not a fact
that for several days and weeks thHere
was infiltration across the line of coud-
trol or the ceasefire linenot by regu-
lar units of the Pakistan Army but by
so-called tribesmen—armey tribesmem
—who had been sent in across the bot-
der into Kashmir, and wag it not the
beginning of an aggression? Does #
mean only when people are dresseq i
regular military uniform, then only
they can be treated as aggressors anll
not otherwise? What happened im
1965? Why today we are shouting
only about the entry of Soviet troope
into Afghanistan? What about tHeske
people, not dressed'in military uni-
form, who, for three to four months
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together were being trained, organiseq
armed, equipped and financed from
Pakistani soil by another group of
mowers and were being sent across the
BWorder in order to attack the people
inside Afghanistan, to carry out pil-
Iage, burning and killing of people?
¥ that no aggression? We should be
very careful. We should not say things
which may put us intp difficult posi-
wons.

Sir, the Afghan Government says
that it is their internal affair. They
say that they asked for the Soviet
kelp because they were in great dif-
ficulties and this was done under
Article 4 of this Treatly, which exists
wetween them and the Soviet Union.

Now, Sir, I want to remind the
Mouse that the Government which ask-
od for the Soviet help in Afghanistan
was at least locateg in XKabul. But,
#ir, would we agree if somebody says
to us: You went into Bangla Desh in
1971, on anp appeal of a Provisional
®overnment of Bangla Desh which at
that time, was not even functioning
from the soil of Bangla Desh? Every-
Body knows it. I don’t want to labour
the point. That Provisional Govern-
ment wag Jocated in Mujibnagar—
which was not locateq inside the terri-
tory of Bangla Desh. Are we now to
esounter fhis argument in another way
then? 7Is it not a fact? 1g it right for
gsomebody to say that because in 1971
we entered into a long-term treaty of
friendship an4 mutual assistance with
the Soviet Union, therefore, that thing
provoked President Nixon tp send in
kis Seventh Fleet into the Indian Ocean
Wecause it is super-power rivalry? TIs
svervthing a super-power rivalry? We
don’t accept that argument, because,
. we were very much involved in that
matter with our own security and our
own defence.

Then, Sir, it ig being argued in some
quarters that these tribesmen,—these
Afghani tribesmen,—who are operat-
ing from across the border ang from
Pakistan are after all nationals of that
osountry. They have become refugees;
they have been forced to lemve that
<dountry; eng therefore, it they carry
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on a so-called war of liberation—ope-
rating from foreign bases—we should
sympathise with them. Therefore, Sir,
I beg of this House not to use an argu-
ment like this because these argu-
ments will be used against us. Here in
this country, you have citizens of this
country—their number may not be
large, but yoy have people from Naga-
land, people from Mizoram, people
from Manipur and now I read in the
Press that there have been even some
boys from Assam—they are citizens
of this country. They are using the
same argument. They are going out
from this country to seek arms and
training; we know where they are
going across our borders. And they
are being sent back in order to cre-
ate trouble inside the country—the
so-called insurgents on our borders.
See what is going on in the North
Fast border? Are we to accept the
argument that because they are ac-
tually citizens of India therefore
they should be sympathised with?
Do you accept this argument? Them
why do we prevaricate on matters
which are the internal affair of Af-
ghanistan? I should 1like to tell
you that regarding the power
which is now supporting Pakis-
tan with new armaments we know
in the past what they have done and
how they regarded us. Therefore,
Sir, I would beg of this House to
remember who are the powers im-
volved, whether some of them are
traditionally, historically, hostile
to wus or some which are histo-
rically, traditionally, friendly to wus.
We cannot take up a so-calleq neutral
attitude between them and say, oh, it
is all super-power rivalry. We have
also got a long term treaty with the
Soviet Union. T don’t say that under
that treaty you are going to ask the
Soviet people to come here. But I
want to know if there ic any treaty,
suppose at any time, such a critical
situation does arise when under the
treaty you are forced to ask for Tor-
eign help, suppose vour Government
in this country, anv Government im
thig country is forced to take such a
step, then, will you term that as ag-
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gression against thig country? This ig
a delicate anq tactful question and we
should not join the general chorus
which is being indulged in by those in
she monopolist ang capitalist press.
This is all what I would like to say.
X my time over, Sir?

MR. SPEAKER: More than that

SHRI INDRAJIT GUPTA: Then, I
will conclude by saying that there is
mot much, but a little, in this' Presi-
dent’s Address about rising prices and
the need to control prices, I would
just remind the House that we will
probably debate it at some other time.
But, Sir, it is not only a question of
rising prices. There is the problem of
rising prices in respect of commodi-
fies which you and I purchase, essen-
#ial commodities or manufactured arti-
eles and s0 on. But nobody talks
about the fal] in prices which the far-
mers are suffering from, the unremu-
merative prices which growers of all
eommercial cropsg suffer from, in this
sountrv. The growerg of raw  jute
have been suffering for the last so
frany years in myv own State, irrespec-
tive of whatever regime may be in
power at the Centre; they have never
been paid their economic price and
they have been defrauded to serve the
interest of the big jute mil] owners
whose factories are situated in and
around Calcutta. Therefore, Sir, we
should look at al1 these questiong in
the proper economic perspective.

13.00 hrs:

SHRI MADHAV RAO SCINDIA
(Guna): The election results to th
Seventh Lok Sabha have demonstrated
that the Indian electorate hag blos-
somed forth from adolescence to full
maturity

At one stroke., our electorate has
ended a traumatie neriod of non-Gov-
ernment, Tn the-e 24 years, we have
witnessed a geramhle for seate of
power which has tarnisheq the very
image of the nolitician and shaken the
roots of democracy. In Delhi nothing
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moved Ministers engageq in hec-
tic in-fighting were too busy for any-
thing else, What we were experienc.
ing was not merely a crisis but a para-
lysis. Hypocracy became official po-
licy—morality only symbolic. Under
the Janata Government, if you were
lucky enough to be born a vegetariam
and a teetotaller, 90 per cent of your
morality was guaranteed. The other
10 per cent coulq then be devoted te
amassing money angd land, indulging
in bribeg and in extensive foreign tra-
vels. There was neither vision nor
supervision—only division. The Pre-
sidential address has rightly highlight-
ed the geriousness of the situation. Ta
set things right, we will first have te
attack the core sectors whose mal-
function hag paralysed the whole sys-
tem. Coal is in short supply, power
cuts are frequent and severe, wagons
are not available and ports are conges-
ted. All these are having their down-
stream effect on agriculture, industry
and exports. KEach public sector
undertaking blameg the other. The
coal industry points its finger at the
electricity undertakings. No electri-
city, so no coal. The electricity
undertakings say: no coal sp no elec-
tricity! What came first the chicken
or the egg? The hard truth is that
coal production in the vast 3 years
has remained stagnant at 100 million
tonnes, the gap between demand and
supplv of electricity continues tp be
12 per cent, and traffic moved by rail-
ways does not go beyond 210 milliom
tonnes. Then how is the economy te
grow? To comvpoungd the zero growth
in these core sectors is the spread of
the tentacles of corruption, I am tolg
there are industries in the Delhi area
which due to power cuts, are officially

restricted to 2 davs working but are

actually working the full week, Money
is paid under the table to certain peo-
ple and power is drawn directlv, by-
passing the meter-reading. What a
shoeking state of affairs? Tn the lastd
budeets the Government has made ad-
ditional investments of 6112 crores in
power generation, 1220.crores in coal

and 1637 crores in railwaye but with-
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out any additional production. These
sectors often called  India’s topless
wonders have proved to be bottomless
pits. It is all a matter of management.
For instance in power generation,
only 45 per cent of installed capacity
wag utilised. In some plants it was
as low as 25 per cent, The rest of
nationa] investment wgg wasted be-
cause of non-utilisation. Targets for
performance must be set and those
who do not measure upto the stan-

dards sett should be immediately
replaced.
These management  bottlenecks,

coupled with the large projected bud-
getary deficit of 2500 crores of rupees
and a zero industrial growth rate have
had a devastating effect on the price
spiral, which rose in the 3 years pe-
ripd by 30 per cent, The common man
and the farmep are being crushed
under this burden. Stringent anti-in-
flationary measures have to be taken
but taking care that massive and indis-
cviminate credit sgueezes do not affect
the production levels, This nation is a
farmers nation and injustices to our
farmers and noorer sectionsg must be
removed. Adivasig and most harijans
live in a most backward economie con-
dition. In fact the greatest victims of
the deteriorating law and order situa-
tion have been the harijans. Tn Belchi
14 were burnt alive and harijan atro-
citieg have occurred in countless vil-
lages. T therefore suggest the forma-
tion of a separate Ministry for Hari-
jan and Advasi Welfare which can
directly ensure their security and
provide facilities for their progress.

The President in his address makes
mention of another obstacle we face,
that is, the massive petroleum bill of
annroximately 5000 crores, enough to
wine-out our foreign exchange reser-
ves. Measureg to conserve and tap al-
ternative sources must be immediately
undertaken,

An investment in solar energy R&D
wou'ld not be out -of place and couid
prove to ba the lifeline of the nature.
Other measures like the ban on pri-
vate vehicles for one day in the weelk
and  the. switching: off of neon signs
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after 9.00 p.m. can contribute greatly
to the conservation of fuel and power.
There must be a_general tightening
of the belt all around.

In the sphere of external "affairs,
the region faces a situation pregnant
with explosive possibilities, At one
stroke overnight, a whole area of the
world became a tinderbox. The
Soviet entry into Afghanistan touch-
ed off a scismic shift in Super Power
relations. Control of Afghanistan
hag put the Russians within 350 miles
of the Arabian Sea, the oil lifeline cf
the West and Japan. Soviet war-
planes based in Afghanistan could cut
the lifeline at wiil. And all that now
stands in the way of Russia’s historic,
age-old, quest for entry into the
warm waters is Baluchistan straddl-
ing the Iran-Pak border. Under the
sagacious leadership of Shrimati
Indira Gandhi, India can play a cru-
cial roie in defusing the issue,

Firstly, it is alleged that Pakistan
was arming this rebels and creating
a situation which the Afghan army.
weakened by coups and counter
coups, could not combat. This has
ricocheted on Pakistan and it ig in
their interests that these activities
cease immediately.

Secondly, Islamabad must be per-
suaded to wunderstand that in the
changed circumstances, a strong Pakis-
tan is vital to India’s interest so as
to act as a buffer between Soviet
controlled Afghanistan and India. It
is indeed unfortunate that General
Gia chose to make a mention of
Kashmir in the recent Islamiec Con-
ference because the only wayv to face
this possible threat, is for Delhi and
Islamabad to act in the Simla spirit
and work in unison for peace in the
region, but a pre-requisite for this is
that Pakistan refuse American arms
aid. If Pakistan keeps receiving
massive armg aid from America and
China, it is inevitable that India oo
will start arming itself and there is
no. knowing where this escalation of
the arms race would end, causing a
tremendous set-back to the economic

_progress of both the countries.
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Thirdly, Tehrap must be made to
realise that the ‘hostages’ issue may
cause Washington to take drastic
action against Iran, But the moment
it does so, Soviet Russia may make
it a pretext to commence their thrust
Southwards making Iran the main
cockpit of Super Power fighting. It
is, therefore, in Iran’s interest that
they release the hostages and thereoy
elminate the risk of the trigering of
of Super Power action and reaction
in Eram. f

Finally, the Russiang must be n»er-
syaded to bow to world opiniom and
withdraw their forces at the earliest.

The din and dust of electoral battle
hag subzided. And at this jumcture,
the - country is undoubtedly passing
through a critical situation. In a
orisiy one faces grave danger, but
also has unparralled opportunities
The expectations are great but the
patience of the people is limited. To
live up to the expectations, we will
have to create a positive psychology
im this country. Mrs. Gandhi has
taken the lead in creating this psycho-
logy by rejecting the negative senti-
ment of vengeance. In my view,
a politics of vengeance is not politics.
Revenge is a racklessness towards the
future, in a vain attempt to make the
present abolish a suffering which is
already past. We have entered a
new age. The ghosts of the past
should have long ceased to haunt us.
Unfortunately, though political sys-
tems have changed, the underlving
psychology remains the same. The
princes are long dead and buried but
feudalism still lives. Feudalism is
not represented by coincidences of
birth, but it exists as an attitude of
mind. It exists in the action of the
Janata Minister in Bhopal, who in-
volved hundreds of Government ser-
vants, cars and paraphernalia in the
pompous wedding of his children, it
exists in the mind of a former Janata
Minister in Delhi who claimed minis-
terial privilege from being searched
by airport security; it exists in the
mind of the another Janata Minister
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in Delhi who om hig return from
South America refused to go inte
quarantine at the airport and tra-
velled from Bombay to Delhi at great
risk to all the passengers travelling
in the aircraft, Let us break out of
these as shackles shed the skin of
hypocricy and emerge into the sun-
light to lead the nation into the new
age. When I was at school, a pass-
age of Tagore was painted on 'the
wall at the top of the stairs we climb-
ed every day. Those words are still
imprinted in my memory. And whea
each sentence of his is reviewed in
context to what exists to-day, the
magnitude of the people’s disappoint-
ment can be understood. I take the
liberty of reading those words of
Tagore; and I am sure you will give
me just that little time extra te
quofe him. I read it now:

“Where the mind is without fear,
and the head is held high;

where knowiedge ig free;

where the world has not heem
broken up into fragments by
narrow domestic walls;

where words come out from the
depth of truth;

where tireless striving stretches
its arms towards perfection;

where the clear stream of 1rea-
son has not last its way inte
the dreary desert sand of dead
habit;

where the mind is led forward
by Thee into ever widening
thought and action,

Into that Heaven of freedom,
my father, et my country
awake.

When applied to the circumstances
existing to-day, these words should
be enough to stir anyone’s conscience.
Let us resolve tn build the India of
the dreamg of Tegore, Vivekanand,
Subhas Bose. Gandhi and Nehru. A%
this eritical juneture, we the repre-
sentatives of the people have a most
difficult role to play. Let us attempt
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to live up to that role. Otherwise,
history will never forgive us,

SHRI KEDAR PANDEY (Bettiah):
Mr. Speaker, Sir, I stand to support
the Motion of Thanks on the Presi-
dent’s Address. The Address is well-
thought-out, and has touched ail the
important points concerning the
nation.

Shri Jagjivan Ram had referred to
the structure of the society. We are
living in a capitalistic society and we
wish to change it. Rather, we want
to transform this capitalistic society
intg a socialist one, And the methods

mave already been chalked out. Dur-
ing the regime of Shri Jawarharlal
Nehru—when Shri Jagjivan Ram

wag one of the very important mem-
bers of his Cabinet—we accepted
oertain principles viz. that we have
to have secularism in this country,
we have to have democracy in this
country, that we have to have a soci-
alist society and that our foreign
policy should be one of non-align-
ment,

14.28 hrs.
[Surr Tripie CHAUDHURY in the Chair]

At that time, there was a session
at Tangalere, and the 10-point eco-
nomic programme was there, Very
important programmes were chalked
out tp transform the society. Banks
were nationalized, land reforms were
mentioned and so many institutions
were nationalized. Because ours is a
capitalistic society, there is exploita-
tion in the society. There are high-
ups, there are persons who live on
the labour of others. So, the banks
were nationalized, privy purse was
abolished and there were land re-
forms. The Congress did it. and
Shri Jagiivan Ram wag also a part-
ner to this, So, during the last 30
vears of the Congress regime, much
has been done. No doubt about it.
But still much has to be implemented.
We find to-day that there is disparity
and discontent and acute unemploy-
ment. So, we have to deéa’ with this
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problem; and the methods have al-
ready been chalked out. What should
we do? We find the 20-point pro-
gramme mentioned in the President's
Address,

The 20-point programme relates to
the economic programme. It includes
a minimum wage to the agricultural
labour and Land Ceilings Acts. All
these things are mentioned in the 20-
point programme. Of course, that
was there in the emergency period,
but it does not mean that during the
emergency period, thig 20-point pro-
gramme was not scientifle and uni-.
form. This was a scientific pro-
gramme, but it wag not cared by any-
body.

Now in the capitalistic society,
there are agricultural workers, They
must be getting a minimum wage.
They must get a fair wage. But
there was much that had not been
implemented during the Janata
Party regime. What happened when
they came to vower? They did nhot
care for the implementation of the
20-point programme. During the
Congress regime, we had passed cer-
tain laws. I was the Chief Minister
in Bihar in 1972, At that time, the
Land Ceilings Act was passed. We
got them implemented to a great
extent. But when the Janata Partv
came into power, they did not care
at all for the implementation of those
programmes, and rather they became
sympathisers with the capitalists.
rajas, maharajas and 3 number of
big landlords, They with the help of
big politicians, formed the Janata
Party. Whatever programmes we
had formulated and were pursuing,
they gave a goodbye to those pro-
grammes, At that time, Shri Jagji-
van Ram who alsp a party to it
Why were they not implemented?
That is the defect of the Janata
Party, and Lok Dal During their
2} vears’ regime, they did not care
to implement those programmes.

If you wish to change the society,

this cavitalistic sodiefy. transform
this capitalistic society into a socialist
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one, you have to follow those pro-
grammes in a democratic manner.
You did not do it. Mrs, Gandhi was
the Prime Minister for 11 years, She
did whatever was started by Pandit
Jawhaharlal Nehru in this country.
You must accept this truth. But
when you ecame into power, you never
cared to implement all these econo-
mic and social programmes. You
should have done it. So, you have
committed that mistake and that is
why, people have punished you.
You have lost the grip, You are aow
in the Opposition and are in a mino-
rity.

So far as land reforms are con-
cerned, we see that land-reforms
constitute the crux of the burning
problem plaguing the Indian econo-
my. There are 35.7 million opera-
tional holdings, These constitute
50.6 per cent of the total operational
holdings which number 705. Mere
35.7 million operational hoidings have
less than one acre each and cover
9 per cent of the total cultivable area.
2.7 million holdings which are 3.9
per cent of the total cultivable land
cover 31 per cent of the total culti-
vable land. There is a growing in-
equality

A series of ceiling laws is in force
for the last ten years but still the
work is not completed. Forty per
cent of the total cultivable land still
remains in the hands of 5-6 per ~ent
of the land-holders. 60—T70 per cent
of the egricultural population possess
only 5 per cent of the land. The
Janata Party Government and Lok
Dal have miserably failed on zhis
front. The Planning Commission has
made a cautioug and conservative
estimate of the surplus land and its
figure is 21.5 million acres,

The Economic Survev of the Gov-
ernment points out that onlv 4.6 mil-
lion ncres have been declared surplhus.
Only 25 million acres have been
brought under Government posses-
gion, - Onlv 16 million acres have
been - distributed to the landless. In
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fact these were distributed before
the Janata rule came into being.
There is no credit of yours—either of
the Janata rule or the Lok Dal rule.
Whatever the credit comes, that
comes to the Indian National Con-
ress regime under the prime minis-
tership of Shrimati Indira Gandhi.
That is the truth, We must face it.
You have done nothing for land re-
formg during your 2} years re
gime. You must feel this and you
must accept this truth and you must
say that you have done nothing for
the uplift of the poor. Whatever has
lreen done, this has been done by
Smt. Gandhi when she was the Prime
Minister of this country. That is the
truth. You must realise it,

What about prices? In 1977-78,
prices started spurting. The month-
.y average rise was 8 per cent alove
that of 1976-77. Prices to-day are all
higher than they were at any time in
the past. The index of the whole
sale prices is not correct indicator of
the prevailing price situation. The
consumer price index should be re-
garded ac the correct guide, There
is a rise of at least 4.4 per cent Le-
tween April 1978 and December, 1978.
This rise has come on top of massive
increase in previous vears. If we
take into account the Budget of Shri
Charan Singh, we find that thers is
a deficit of Rs. 1071 ecrores. Two
suppiementary demands for grants
shall increase the deficit to Rs. 1.400
crores. In the last three vears it
hag increased to nearly 4.000 crores,
This huge deficit is bound to have
unhapy consequences. Fiscal pru-
dence or caution has been thrown to
the four winds, Between 1972-74
money supply increased bhv 42 ner
cent. It has already increased hy 50
per cent during the last three vears.
This year monev suvply is expected
to increase by 20 per cent. This shall
be quite the inflationarv fire which
cannnt be guenched and ouelled hv
large - stocks of food rerains _and
maximum foreien  exchanes  re-
sources. . It takes at least hatween
18 morths to 24 months for the ex-

-panded money supply to have its
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éffect “on prices. Hence price stabi-
lity Lecomes very difficult. We
know that in the developing economy,
it is very difficult to have stability
Our country has got a developing
economy. It is not a fully develop-
ed nation. Of course, it is natural
that we may have some inflation, no
doubt about it. But at the present
moment we have the highest inflation
in this country. This is what we see
to-day. This ig the legacy of the
Janata rule. What is that? We may
say that this is a bankrupt economy.
Now how to revitalise it and how to
revive it, it is a difficult question.
There is acute unemployment and
demoraliced bureaucracy. What have
you done? Have you done anything
for the good of the nation? You
must think on it. This is the posi-
tion that you have achieved during
the last 2-1/2 years,

What about energy? Only 48 per
cent of the total capacity of the
energy is utilised. The other 52 per
cent of the capacity remains unutilis-
ed. What is the cause of it? Your
bad management, your mismanage-
ment. This is the position. You
must realise it. So, you have got the
defeat at the polls due to two im-
portant reasons, One is completie
break-down of law and order during
your regime.

PROF. MADHU DANDAVATE
(Rajapur): If you permit my inter-
vention, I would just request the hon.
Member to teil us what was the state
of the economy of the country when
the Janata Party took over the Gov-
ernment.

SHRI KEDAR PANDEY: That I
have referred, for the years 1974-77
and 1972-74. That was much better,
balance of trade and all these things,
Now, I said that only on two im-
portant points you could not reply to
the people and so you got the defeat.
One is complete breakdown of law
and order in this country during your
regime, during the regime of Janata
and Lok Dal. Second is high prices.
And you could not reply to the people
or these two points and so you  got
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the defeat. These are the two im-
portant factors which are responsible
for your defeat and which are res~:
ponsible for our success. You must
realise it, Thig ig the truth. Youw
have failed in your administration.
(Interruptions). Now we zhall do it.
With the better administration of law
and order in this country we are con-
fident of our success. Secondly, we
must try to reduce the prices. Prices
must be stabilised to some extent.
These are the two important factors
and we must now be in a position to
reply to these questions.

There is one difficulty in this coun-
try. Now_ the State Legislatures are
there in different States, They are
your creation, the creation of Janata
Party or Lok Dal as the case may be.
I do not know how far they will res-
pond to the answer of these 1wo
questions. This is the difficulty at
present, Because ours is a federal
structure we must try to find some
solutions as to now to get on and how
to find out the solutions and how to
maintain law and order in a perfect
condition and how to minimise the
prices. how to reduce the prices.
These are the two questions. So,
voy must acknowledge your defeat.
Don’t calculate 43 per cent and 57 per
cent. I compietely agree with Shri
Jagjivan Ram when he said: “Don’t
make this argument”. The fact is
that vou are defeated, you must ac-
knowledge your defeat, Don’t try to
minimise the thing and defend it,
saying that 43 per cent of population
gave ug votes and you got so muech.
This is a faulty argument. In the
present democratic set up this is the
svstem which is prevalent in this
country, in England also which vou
follow. So, vou must know and
realise vour mistakes, you must
apologise to the peovle and you must
show respect to the Government and
vou must rather atone for it. That
is the position, and I do feel that you
are rralising it, So. there must be
a complete and radical change in
your tone in vour speech and all
these things. Thig is what T have to
say.
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SHRI CHITTA BASU (Baresat): The
President’'s Address which we are dis-
qussing now does not reflectd in totality
th major realities in the political
sgenerio of our country. The Address
to some extent is fragmenied. There
are certain omissions and distortions
which have found a place in the Ad-
dress which can hardly escape the
notice of the hon. Members of this
House and the nation outside.

The President has been very much
pleased to refer to the massive man-
date obtained by the ruling party. I
would crave tihe indulgence of the
Hcuse as other hon. Members have
done already to explode that myth,
because there is no massiveness in the
so-called massive mandate. Facts will
go to substantiate that the total votes
polled were 57 per cent of the elector-
ate, and out of that only 42.6 per cent
was secured by the ruling party. This
implies, you will agree with me, that
by an approval of about cne-fourth of
the electorate, the ruling party has se-
cured two-thirds majority, which means
in the final analysis the rule of the mi-
nority over the majority of the ‘people.
This paradoxical situation is due to the
fact that there are inherent defects /in
our electoral system which has once
again underscored the urgency cf elec-
toral reforms. This paradoxical situa-
tion can be done away with if we adopt
the widely accepted prihciple of pro-
portional representation as the main
basis of our electoral system.

The President has been pleased not
to take any note of the significant de-
feat of the arch communal and casteist
forces in the country. The election re-
sults have clearly demonstrated that
our electorate has attained political
maturity and has rejected the commu-
nal and casteist approach to the natio-
nal probilems of our country, The
electorate has thoroughly rejected the
perniciou; theory of Hindu backlash
and has given theiy verdict in 3 more
pronounced manner in favour of the
secular forces as against the com-
munal and casteist forces.
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The President has slso taken no note
of a new situaflon that has arisen im
our country. Particularly he has ig-
nored the emergence of the left and’
democratic forces in larger numbers im
the Seventh Lok Sabha. These lef
and democralic forces constitute a
bright promise for tomorrow, which is
alone capable of being a national alter-
native to the bourgeois landlord par-
ties, whether taken singly or together.
The election resultg have also unerning-
ly proved that the masses of this coum-
try are looking forward to a third alter-
native. Wherever such an alternative
was made available to the people, they
have deliberately, consciously and firm-
ly opted for that alternative. The re-
sults of Tripura, West Bengal and Ke-
rala unerringly demonsirate that fact.

The President has also been pleased
fo refer to the need of the spirit ef
conciliation instead of confrontatiom
today, but the actual trends reveal that
the ruling party has already taken re-
sort to a spirit of confrontation and net
conciliation. I would only mention
three slalements falling from three Ca-
binet Ministers very recently.

Mr. P. K. Mukherjee, the TUniom
Commerce Minister is reported to have
said:

“They (West Bengal) should for-
get the existence of a weak Govern-
ment at the Centre. We in our area
of competence know how fo make a
State Government implement legisla-
tion” (National Herald, January
27).

Again, says Mr. P. C. Sethi, another
Union Cabinet Minister: “If the States
do not implement the Central Acts, ac-
tion would be taken against those State
Governments.” I have quoted this from
National Herald of 27th January,K Mr.
A. B. A. Ghani Khan Chaudhuri has
topped both these Ministers and he
says that he has taken a solemn pledge
to drown the Government of West Bem~
gal inte the waters of Bay of Bengal

PROF. MADHU DANDAVATE: The
Bay of Bengal will become Red Sea.
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SHRI CHITTA BASU: We will be
glad if the Bay of Bengal becomes Red
Sea. Does this reflect a spirit of re-
conciliation?. It really shows nothing
but throwing fhe gauntlet. I wish to
remind them that 1980 is different from
1970. Eighties will be different from
the Seventies. We shall fight tooth and
nail against any kind of unilateral as-
gault on any non-Ceng. (I) State Gov-
ernments, which are existing on their
own rights because they have secured
the mandate of the people. They are
there not because of any gift of the
ruling party at the centre, to be taken
away at any suitable time at their con-
venience. While making this kind of
pronouncements through the Cabinet
Ministers, moves are on to resort to
operations of toppling the State Gov-
ernments. One so-called emissary of
the Prime Minister is hopping round
the country, engineering defectionsg and
oounier-defections, engineering the so-
called movements te bring down the
existing State Governments. That
shows the very strained relations bet-
ween the Centre and the States. This
is not only reprehensible but also con-
trary {o the basie principle of federal
polity. We are prepared to preserve the
federal principles. It is they who have
started an assault on the federal prin-
oiple of our Constitution? People
sheuld be on vigil and they should re-
sist any such move on the pari of the
ruling party.

All the events which are unfolding
themselves in quick Succession lead
one fo believe that the return of the
days of parliamentary authoritarianism
and if necessary, extra parliamentary
authoritarianism is imminent and it is
a great danger to democracy, to parlia-
mentary democracy, the parliamentary
democratic system in our country and
all these efforts are to be fought back
and resisted. Let there not be any il-
lusions about it. We on this side will
always be against parliamentary autho-
ritarianism, extra-constitutional autho~
ritarianism because that is a grave dan-
r which ig being posed to the

tic system.
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The President has referred to the
new challenges facing the nation. The
challenges are undoubtedly gigantie.
We are passing through a period of
deep econcmic crisis. Our economy s
really reeling under the impact of high
costs instability on the price front, run-
away inflation, mounting trade deficit,
staggering deficit financing, incidence
of heavy tax burdens; stagnation hap
followed and sometimes even declining
production has followed. A radicsl
socio-econemic programme is needed te
salvage the economy from this deep
malaise. Structural and institutional
changes alone can change the basic cha-
racter of our economy. But instead of
spelling out such radical economic pre-
grammes, the President has been pleas-
ed to refer to the much beasted 20-poift
programme. It is essentially a statys
quo programme; it represents nothing
but palliatives and it does not repre-
sent any fundamental change of the
institution and the structure of our eco-
nomy. Therefore, I would say that this
20-point programme, even if it is hom~
estly implemented, cannot lift the eco-
nemy from deep morass. It  would
prove, as in the past, a great failure te
lift our economy from morass.

Now, freedom of the press is alte
under attack today. Freedom of tHe
press is very precious to us. In this
connection, I would like to refer to cer-
fain pronouncements made by certaim
Cabinet Ministers. The Minister pf
Information and Broadcasting, Mr. ¥a-
sant Sathe, was pleased to say:

“If the press is really to be frée,
then it cannot be: partisan.”

What does it mean? It means categp-
rically and clearly that if the prege
goes partisan, then freedom of the
press will be curbed. Who is to take
care of the partisan press? It is mé®
you, the Government. It is the leader-
ship which can take care of the par#i-
san press.

Then, Mr. Sathe goes on to say:

“We shall now judge the prese
by itz objectivity.”
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The 'question arises, what is the hench
mark of this objectivity? Is it syco-
phancy or fearlessness? The demand
ef the Government is sycophancy, not
fearlessness.

Further, he goes on 1o say:

“If anyone purposely maligns the
.administration, the reciprocity bet-
ween the Ministry and the press and
media will be lost.”

What does he mean by “reciprecity”?
Does it not throw a challenge to the
free press?

Before concluding, therefore, 1 would
say that there are discernible trends,
strong trends, towards authoritarian-
ism. It is for the House fo rise firmly
against those trends of authoritarian-
ism. It should be put dewn firmly.

SHRI CHANDRA SHEKHAR SINGH
(Banka): Mr. Chairman, Sir, I have
been patiently listening to the speeches
made by the hon. Members of the Op-
position. I am sorry to note that 1
found hardly any evidence of the fact
that the political scene has changed and
that they have to play a different role
in the present political context.

The hon. Members of the Oppositien
have talked of electoral reform. It is
a question which requires a debate in
depth. We will not be averse to any
mew arrangement which may result
from it. But at the moment, it has
been repeatediy pointed out amidst ap-
plause from the members of the Op-
position that we represent 45 per cent
ef the people of this country while
sbey represent 57 per cent of the peo-
ple. 1 would most politely submit that
politics is not governed by the rules
af-arithmetic and that in politics, two
plus two do not always make four.
Bven the leader of the C.P.M. talked
in those terms and was very assertive
dbeut his 57 per cent representative
ebaracter. Whose views would he ex-
press here? Would he voice the opi-
wion of the RS.S. with all its commu-
«al manifestations? Would he be guid-
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ed by the Janata Party power seekers?
Or would he still team up with the
Kulak lobby of the Lok Dal? I hope
and wish the Left grouvs would save
their soul and stop speaking for 5%
per cent of the people. If the opposi-
tion groups still prefer to function as
a rudderless conglomeration of parties,
bereft of any ideological moorings, and
bound tcgether only by their blind
wrath and frustration their future is
no doubt going to be worse than their
present predicament. But if political
parties have any ideological founda-
tions and live by them, then the con-
cept of 57 per cent representative capa-
city is a total myth. The Congress (I)
represents the authentic national main-
stream of Indian public opinion.

Even after this nerve-racking expe-
rience, if the Opposition does not rea-
lise that the old strategy of ‘Grand Al-
liance’ would not work, God alone can
help them. They are busy today divid-
ing seats for the pending by-elections
and Mr. Fernandes has taken a brisk
step forward to canvass for jeint cam-
paigning by all Parties. If basic beliefs
and ideological postures do not mean
anything to you, and you want {o wear
the halter of communalism and caste-
ism round your neck like badges of
glory, you are beund to be doomed.
You cannot stop that rising tide of the
people’s faith in the leadership of Mrs.
Gandhi in this manner.

Another phobia which plagues them
is the image of Shri Sanjay Gandhi.
He is an Hon. Member of this House
and has come here with the sanction of
the people. And at least the Lok Dal
should be indebted to him that his
strategy helped their leader achieve his
life's ambition of becoming the Prime
Minister of India. It is a wonder or
wonders that he could make it without
the necessary support in the Lok Sabha,
without facing the House even for a
day. (Interruptions).

1 hope you realise I am stating real

Now, what is the legacy which we
have inherited from ycu? Law and
order is shaken to the roots and there
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is compiete erosion of authority in all
parts of the country. But the most
outstanding feature of the 33-month
.0ld rule has been the resurgence of the
R.S.S. menace and their accession to
unbridled power. It was a sad day for
‘our country when we saw all the Ja-
. nata Party leaders, standing in a row,
with bowed heads and garlands in their
hands, to pay their respects to the
R.S.S Chief. The R.S.S. was then talk-
ing of capturing power within the next

ten years,

The President’s Address is proof of
the ifact that on all fronts, we mean fto
keep our promises to the people. It
has been announced that the minority
character of the Aligarh Muslim Uni-
versity would be soon restored. Our
Government would do every thing to
give the minorities their rightful place
in every sphere of national life. It is
reaily not a question of premises: it is
a matter of faith to us. QOurs is the
only political party, I am proud to ssy
here, which has always kept the RSS
and the Jan Sangh at a distance and
has never shared power with them even
under the most adverse circumstances.
Congressmen may differ on many issues,
but where national interests and secu-
larism are concerned, I can assure you
and Members of the Opposition that
we shall never falter.

The ccuntry is in safe hands today.
We are confident that the Prime Minis-
‘ter would untangle the Assam situation
and the explosive situation on our
north-eastern borders and restore com-
plete normalcy very soon. Events are
fast developing into a hot war on our
nerthern border in Afghanistan. The
American response to the situation, to
buttress Pakistan militarily, has creat-
ed serious problems which concern our
security;, so also the present triangu-
iar relationship, the axis between the
United Sfafes, Pakistan and China.
The present situation, if not checked
in time, is likely to completely upset
-our priorities even at home. We fully
agree with our friend, who made a
:speech just now, that Soviet Russia is
-a dependable friend and has stood with
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us in hours of crisis. The Prime Min-
ister, even before her assumplion te
power, took the initiative and clearky
stated the position that our national im~
terests lie in making every effort te
defuse the ecrisis and de-escalate the
present tension.

On the economic front, the Janata
Party's and the Lok Dal's legacy i
most unenviable—a massive packlog ef
economic iravails. The industrial
growlh has come down to zero. The
GNP has been reduced to one per ceat
during the current financial year. The
rate of inflation is neariy cne and half
per cent per month. It is really a case
of stagnation, economic stagnationand
inflation feeding upon each other. The
trade deficil is to the tune of Rs. 2,000
crores. The oil bill is likely to come
up to Rs. 5,000 crores which is 80 per
cent of our export earnings, Power
generation, as Mr. Pandey has just
now mentioned, has reached the low
level of 48 per cent of the instalied
capacity. Transport bottlenecks have
further aggravated the situation. This
year the man-day losses have been te
the tune of 50 millions and labour um-
rest is getting acute every day. With
the Janala Party’s announcement of a
{en-year countdown on ending unem-
pleyment, the number of jobless has
shot up and the percentage of availahle
jobs has gone down. Deficit financing
was recklessly adopted and credit faci-
lities were generously liberalised evem
for speculative activities. The plam-
ning process was rolled up and givea
a complete holiday. With shoriages
of indusirial and consumer geods,
there is complete chaos cn the ecome-
nomic front.

The Adress has clearly laid down and
defined the immediate objectives of re-
moving shortages of key factors, ensgr-
ing greater availability of mass com-
sumption goods and price control. Al
efforts have te be directed towards full
utilisation of unused capacities.

The public distribution system has
not only to be enlarged but has to be
given a completely new orientation so
as to profect the proper interests of
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the most vulnerable sections of the
society.

The Minimum Needs Programme
has been rightly revived and I hope,
will be, pursued with all speed.

I have full confidence that the gov-
ernment will use its massive mandate
to ensure poiitical stability and also to
usher in an era of socio-economic
transformation, which would not just be
a cosmetic change but which would
be fundamental in character se as to
maintain an automatic pro-people bal-
ance in our economy.

We are happy that the charismatic
leadership of Mrs. Gandhi is once again
on the saddle to guide the destinies of
the nation. We also hope that the op-
position groups would nct continue to
be counted under the anonymous anti-
Congress label and that they would
not barter their principles and identity
for some immediate and illusory gains.

Qur leader has proclaimed that she
hae forgotten the nightmarish experi-
ence of the thirty-three months and
would nef earry on any personal ven-
delta against any one. I hope the op-
position too would not remain tied to
the past but look towards the future.
They should be able to cvercome their
present frustration and strengthen the
mational will to build up a self-reliant
mation, to creale an eqguitable and just
erder and ensure a better future for
eur people.

=t weta wane fag (waforr ) : wamfa
wiRg, & weafa ot & wfeqmor g1 awda
¥ EC O OAT BT GIF T FT S0A fF=TAT
AT 1 AW AT 1952 T wT  fawre
fafaws fasroaremi & &7 9@t & w9 & 2w
& AT Wi WX 99 99 § 47 waE @ 0
®UT HT WIIEG FL & WHA T qOA O AfEA
12 T & 1T LA A1 A ag w9 frar v we-
woT fANREra @ F gE d auE § aEt
W ART | O grea F arr arfeqi 7 e w3
wfag 1 T T &7 wrfuw
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T W 99 ufew a7 aeE w0y
dar g 3§ § A7 Arw Fifg< gy mar f fafe
famrearemit & s faersrer @52 T 79 Fan
m,ﬁa ﬁ"?& fwﬁ;ﬁéz;niaq%t foe alk
o # agT AT SFGT T S1WT ¥ FAT 1 7Aqq
E:“:rn 39 & ax faga fader o= & #an
q, 784 7 wAAT & &7 7 9¢ A9 & 7
AT ZH WM &7 que § o qYer fawan ar
9 77 ofa & 7 &1 wwEr seaaT 9, ST
Tt AEEAHT F1 AT FERT G- g 7T
Tigt 2, 79 vA Al gavfa Fg@m acasa |/
oI Fq qUT A 0 FT THEAT g 24| A
dT F fau S qurA FTAF IT AT 10 WA
FIJET @M | SEFNT 1977 & FqOF
A A A wyTrieat &1 faen 57w
f& ga vy i@ @y o § W AT &S0
T waa gt aa o fear, st & fear &
fam 1 T7 & SAar & v ¥ ag ary vor fw
g waar ¥ f Fow SR 2w § a9 w7
T W gAY g AN & grel § wew 4
sTo, ar gr awar g g7 afa & gw Ann &
78 wrrer fas, ew wrl &g " g9 /i A
T A 1 gAtaw 79 1977 # a1 F
T @i & foamar Wiz 2z ¥ O AT
¥ o7 T g9ra w7 uYwr faar w7 9= 3erd
& &= gz 9Yar faar ar f owg g9 s @ fag
wsw fas @Yeq aw & afeT 9T F© gor, 9g
FAFTAEAE | AT A AT AF H 5T
AT HT 17 AT, &1 §9 f7a1 7% ar «rm
Fwa A gE omrar war 48T fE gw e
#r wufa i sfea fafvw fa=ed & o s
F vx ary @ w1 fafaw Feoat § S=ra
qE FTEA | GETAOAr WA H g w0 HI
ag wanr agy (o &g aer | srAar el A0 =
I W 39 & g fawe wE, & oWl A
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CmREY ¥ g gy

Tt fog f stear ot g femmar gt ot
fs sofrasr wor st gradefoa § Wi &
g wRe £ e ¥ A gge ¥ fdreeT §
| TH % 915 W 47 ey s aved
WTEE SIAAT qTET & W gU AT IEA ArF I
FATaT WY Ava H W& I w7 A1 & AY
wrast wre a4 fawer faan gqr, a1 o g
s Y far faedt ¥ o sa F1 foe & a3a17
# wa forar war afwa 37 ar oF aga a9
oY & fsegay & wrew fafaeet gqar &
'g? yrew fafaeec adt av ar ai & 7
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SHRI BALANANDAN (Mukundapu-
ram): I cannot say that I am happy like
the other friend who spoke from the
other side. Our President was speak-
ing about the stability which has en-
tered into the ceuntry. But stability
for whom? For the big growers, for
the monopolists and the high priests
of the capitalist class? If the total
policy so far foilowed, is not changed
then stability cannot come. Stability
could ceme only if the total policy is
changed. And therefore I beg of the
Government to spell out what the dras-
tic changes in policy which they pro-
pose to take,

And secondly, Sir, somebody szid
here about the big majority which they
have got in the Lok Sabha election.
That is a fact. But I want {o mentien
the other side of the piciure also. You
will find this situation in Tripura, in

West Bengal and in Kerala. The Rul-
ing Party—the Congress (I) Party—
was rejected by the peopie. After the

Lok Sabha election is over, there has
been the election to the State Assembly
of Kerala. Our Prime Minister came
to Kerala and she told the pecple about
the benefits of the Congress (I) Rule,
if they came to power in Kerala. But
what happened? 1 need not narrate
the whole thing. She came to Kerala
and she visited Padmanabhaswami
Temple and Guruvayur Temple in order
to catch the votes of Hindus. The
President has been talking about the
communal harmony and there should
not be any reference to communalism
during poll. In Kerala the Congress-I
had entered into alliance with all the
caste and communal parties. More se,
they were in alliance with the Janata
Party. Yesterday, the Prime Minister
had said that the Congress-I Party had
no understanding with other communs
al parties. I can tell you that Mr. Ra-
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jagopal and Mr. Sukumaran Nayar are
the R.S.S. leaders who were also sup-
ported by the Congress-I Party in Ke-
rala. What was the result? The result
was that only 17 seats they could win
out of 140 seats. So, in Kerala the
Congress-1 were rejected by the people.
But you claim a massive majorily
throughout the country. I have to re-
mind those people who talk of big ma-
jority, that the other side should also
be taken into account. The hon. Mem-
ber who spoke just before a few
minutes wanted that the C.P.I.(M) in
West Bengal should be thrown into the
Bay of Bengal. It is a wonderful sug-
gestion, But you have to remember
that our President has all along been
saying abcut cordial relations between
the Cenire and the States. Whereas
you have been talking the other way
round. Many people are thinking that
the CPI(M) in Kerala can be thrown
into the Arabian Sea or the CPI(M)
in West Bengal can be thrown into the
Bay of Bengal. Bul I can tell you
that you are in a day-dream. 1f you
do nol respect Centre-Sitate relalions,
you will be threwn into the Indian
Ocean.

FHere I do nol want to mention about
the rising prices. Everyone was talk-
ing about that, It 1s because of black-
marketeers and the hoarders that we
are witnessing the price spiral. It is
a fuet that they are doing their mite,
But the basic policy of the Government
is that the Government year after year
has been increasing tax rates, resort-
ing lo deficit financing and also other
metheds by which the prices are going
skv-high. If you want to arrest the
price-rise, you have to change the
policy. Then only yoy can arrest the
spiralling price.

In the President's address mention
has been made about the environmen-
tal protection and solution of the poi-
lution problem. But before censider-
ing all these things, one expects the
government to work out a scheme by
which more than 50 per cent of the
country’s populaticn who are living
below the poverty line could be amelio-
rated. Nobody is against protecting
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scientifically flora and fauna in the
country. Here I would like to refer to
the National Environmental Protection
Committee’s report which had gone
into the environmental conditions in
the Western Ghats. They had submit-
ted a report on three projects. One is
Kudremukh, the second is the Silent
Valley and the third is the Kodachadri
project. For preparing this report
10.000 dollars were given by the Inter-
national Wildlife Fund. I would like
to know from the Geovernment whether
our Government was notf in a position
to provide funds for the preparation of
such a report. The Committee report
was amply rekwarded by giving clear-
ance to the Kudremukh Project in
Karnataka which is a project complete-
ly against environmental and ecologi-
cal protection. In Kudremukh project,
they have also two dams which cover
about 1000 hectares f@r coal washeries.
This has been agreed to. Another pro-
ject at Kodachadri in Mysore has also
been agreed te. About Silent Valley
project alone, this Committee has rais-
ed certain objections. These interna-
tional agencies which pay money to
others for such things are interested
in one Lhing and that is that the deve-
loping countries should not get cheap
energy and  cheap food. Therefore,
they resort e all kinds of tactics in the
name of protection of wild life, special
birds elc and they try to get the for-
ests under (heir control and indulge in
all kinds of espionage. Did the Gov-
ernment go through this report? They
did not. Somehody from Kerala had
gene to the Kerala High Court; the
High Court cleared this project, but
somehow some objection has been rais-
ed by the Centre. I would strongly
urge that that objection should be re-
moved because by this project, Kerala
State will get cheap energy and cheap
food and for which clearance should be
given,

There 1s another point. For support-
ing Congress(I) Party; the monopolists
throughout the country are making
very big demands. They want to go
over to the core sector hitherto resery-
ed for public sector. They want com=
plete freedom in that respect, They
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want to enter the fields of electricity,
coal and other core sectors. Then, the
international monopolists also want
that they shouid be given complete free-
_dom_in the matter of investment in the
privale sector or any sector whichever
they want. I would like to say empha-
tically that if we want to get cut of
the present economic crisis, these
monopolists must be dealt with
properly and sternly. Our public
sector has got to be kept intact, no-
body should be allowed to go into

the fields reserved for public sec-
tor.
Sir, the President has covered

many subjects, but I have no timeto
express my views on them. I would
like to make one point about Kera-
k's traditional industries. The Gov-
ernment should pay special atten-
tion to see that these industries not
only survive but prosper. Millions of
people are engaged in coir, cashew,
bamboo and mat making industries
in Kerala. I would, therefore, urge
that Kerala needs special attention
from the Government. Only if spe-
cial attention is given to these as-
pects, the economic equilibrium in
the country can be kept.

And finally, T would submit that
the Central Government should not
do anything which would estrange
the Centre-State relations. On the
other hand, every effort should be
made to strengthen these. The States
should be given more powers. The
attitude shown by one of the Minis-
ters here when he talked about the
Government of West Bengal is not
at all desirable. He should be ask-
ed to behave properly. We have to
take the country forward and that
can be done by changing the basic
policies hitherto adopted.
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\JPROF. K. K. TEWARY (Buxar):
I rise to support the Address of the
Pregident to the Joint Session of
Parliament. 1 take this opportunity
to thank him for the Address and
support the statement made by him
regarding the task that we have to
face in the future and also the refer-
ence made by him to the Janata re-
gime. I agree with the statements
and also the kind c¢f problems that
we have to face as a country, as a
Government.

Sir, I would like to draw your at-
tention to the rule of the Janata
Party. The Janata Party is not a
new baby. It was not born in 1974.
In fact, the Janata Party was born
in 1967. The Janata Party is wedded
and wag wedded to its role of des-
tabilisation in the country. They
started this game way back in 1967. It
was a notable political monstrosity
when political parfies professing differ-
ent ideologies came under one banner;
and they were pitted not so much
against the Congress programmes as
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against Mrs. Gandhi as an individua.
This fight started in 1967; and then they
succeeded by hoodwinking people
and by dishing out hapney tapney
rhetoric and ideologies. They suec-
ceeded in destabilising Congress
Governments in many States and
they captured power and you know
the consequences which followed.
The whole country is aware cf their
disruptive role. @ They lowered the
morale of the people, ruined the dis-
cipline in the country. Well, they
were safely deposited into the dust-
bin of history. Then Mrs. Gandhi,
as the leader of the Congress Party
had to take some bold economie
steps to refurbish the image of India
abroad and to ameliorate the wors-
ening economic conditions of the
poor and as a consequence the 1969
famous split in the Congress follow-
ed. Many of them are now adorn-
ing the Opposition benches. They

were with us then. They broke
away from us on . certain economic
issues and joined hands with the

people who are boasting of demo-
cracy and are raising third-rate slo-
gans about democracy versus dicta-
torship.

Again the 1967 drama was played
in 1971. This discredited alliance
was formed which came to be known
as a grand alliance. The point
which T want to emphasise is that
the whole movement was not direc-
ted against the programmes and
policies. If they were against the

programmes, then how could the

Jan Sanghies, the supporters of
capitalists who were playing in the
bands of the foreign lobby and the
communists come  together., How
did it happen? So, my point should
go home that they were not against
the Congress programmes but against
Mrs. Gandhi individually. Again this
was revived with the support of
our erstwhile Congress
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friends and the entire opposition.
 Now the difference is .between them
is that of dweedledum and dweedle-
dee—Lok Dal people or Janata peo-
ple or their friends communists, be-
cause there is hardly any difference
between the communists and com-
munalists. The difference is very
thin and it gets obliterated in the
heat of their argument as they have
been doing.

In 1971 they again ganged up un-
der a new banner. They had a new
garb this time. But the people of
India knew their Indira better. They
again defeated them. They gave
them a mortal blow and sent them
into wilderness. @ They had to live
on herbs and grasses for many years.
But unfortunately, time was not
very propitious for us. We will re-
member and the whole House will
remember.  During this time, what
happened when Mrs. Gandhi took
over ag the Prime %inister? Bangla
Desh war, a n catastrophe
for the country was looming large
on the horizon and Mrs. Gandhi won
the Bangla Desh war and covered
India with glory. The people on
the Opposition benches who were
applauding Smt. Indira Gandhi as a
‘devi’, Durga mata, ‘the defender of

India’, the same people took advan-

tage of the attendant troubles which
come in the wake of all wars and
then, unfortunately, a spate of drou-
ght and flood conditions in many
parts of India occurred. Taking ad-
vantage of this, they launched a
movement. Revival of 1967, 1971
was again geen in 1974 and exuse
me for saying this—the hordes of
Philistines who came in the field
during 1967 and 1971, later came to
be known as total revolutionaries.
Petty saboteurs who wore responsi-
ble for the blowing up of Railways,
they became instant revolutionaries
and in the garb of instant revolution
again the process of destabilisation
was launched in a very mighty way
by the reactionaries who are sitting
on the Opposition benches and by
throwing tonnes of dust into the eyes
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of the Indian people, by hoodwink~-
ing them, bambeezling them, these
people succeeded ip wresting power,
from the Congress Party. What
followed and what happened after
that, you please open your ears and
listen to me. (Interruptions)

You please listen to me. This
will educate you, some of you. When
you came to power, when Janata
Party came to pcwer, the known
slogan was that you were fighting in

the name of democracy. 1 would
like Shri Shastri, who is perhaps
the most vociferous, irrationally

vociferous member on the Opposition
benches to hear. What happened?
You are talkng of democracy. What
was your role? I would take you
back to 1942. You and your Jan
Sanghi friends, it does not lie in the
mouth of Jan Sanghis and Com-
munists to talk of democracy. When
we were fighting, the whole country
was engaged in desperate fight for
freedom. What you and my com-
munist friends were doing is known
to the whole world. I need not
shout it from the house tops.

SHRI INDRAJIT GUPTA: You
were not born in 1942.

PROF. K. K. TEWARY: If Shri
Atal Behari Vajpayee is in the
House, I would like to remind him
what the Jan Sanghis were doing.
Is it not a fact that not even half
a dozen lathi wielding R. S. S.
friends courted arrest in 19427
What were they doing? Ang they are
now talking of democracy. They
should thank their stars. (Interrup-
tions). And when you took to the
streets you unleashed a war, a slan-
derous war against Mrs  Gandhi in
1974. You disrupted the functioning
of duly electeg governments, This
august House wag subjected to all
kinds of vilification. You got leaflets
thrown from the galleries of this House.
You are responsible for all this,
Even then, Mrs Gandhi gave a call
for elections and after the election
results were declared, the power was
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gracefully handed over to you. And
what did you do? You are talking of
democracy. You remember the
slogan that you are weddeq to the
removal of corruption from India and
I would like my friends to remember
when your Janata Party was in power,
when Morarjibhai was the Prime
Minister, unprintable and unspeakable
charges were levelled by no less a
person than the Home Minister of
India against the Prime Minister and
his son. They should be known to
you, These are the landmarks in the
field of removal of corruption. You
remember your great leader, Morarji-
bhai, your great leader Babu Jagjivan
Ram, and your  great leader,
Chaudhury Charan Singh were over-
night ‘replaced’ by their sons and
sons-in-law. How? Because they
haq acquired name and fame all over
the world in the field of corruption,
Where are these charges? I would
like this House to take up the charges,
the charges submitted by Chaudhury
Charan Singh against Kantibhai Desai.
They must be taken up, they must be
proved and you must egree to this
scrutiny. Then, you talk of corrup-
tion? I will speak about Mr.
Jagjivan Ram, the photographs
circulated in the city of Delhi and
hundreds of charges levelled against
him. Who did it? Was it done by
any Congressman? It was done by
your Lok Dal leader, Mr. Raj Narain.
He levelled charges against Mr.
Jagjivan Ram. Mr_ Charan Singh
levelled charges against Morarjibhai.
You were very alert, very vigilant in
removing corruption. These are some
of the landmarks achieved by you in
the fielg of corruption. Do not forget
these things and your role is well-

known in history. You will go down

in history as the perpetrators of cor-
ruption, as people who immortalised
corruption. Anq then vou talk of
defections.  (Interruptions). When
your so-called revolution started, you
wanted anti-defection laws to be en-
acted. Let me Teming you as to who
started this vile game of defection in
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India, You have calleg Mr. Charan
Singh by various names. You have
called him the king of defectors, Whe
initiated him into thig sordid, wvile
game of defection? Have you for-
gotten 1967? He was a Congressman,
you lured him out of the Congress
fold, you offered him Chiefminister-.
ship. You installeg him as the Chief
Minister, You taught him defection.
So, he was the first defector at the
instance of Jan Sanghis, and therefore,
I say the difference between Jan
Sangh and Charan Singh is that bet-
ween tweedledum and tweedledee.
The people of India have deposited
the flotsam and jetsam of the Janata
group who are sitting on the Opposi-
tion benches into the gutters. You
should not forget it. Then you talk
of defections again. I will again re-
mind you when defections started
and the most prized defector was Mr.
Jagjivan Ram. Jagjivan Ram had de-
fected after the elections were an-
nounced. The @most prized defector
is Mr. Jagjivan Ram and you welcom.
ed him with open arms and you say
you have saved democracy, you say
you have ended the defection in the
country,

SHRI  RAMAVATAR SHASTRI
(Patna): What about Mr. Bahuguna?®

PROF. K. K. TEWARY: Listen to
me. The time at my disposal is
awfully short. Otherwise, I would
have extended the privilege of naming
each one of you. One of the biggest
defectors on the front bencheg is Mr.
Charanjeet Yadav. Not long ago he
was the General Secretary of the All
India Congress Party and T had the
good fortune or misfortune of meeting
him very often. He was the Convenor
of the Socialist Forum within the
Congress Party. Remember his role.
He was bringing about socialism.
And now he happily shares his seat
with the once famoug Mr. Charan
Singh, who is now the incarnation of
casteism, communalism and groupism
of the worst type. I would request
you to ponder over the formidable
problems facing the country to which
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the hon. President hag drawn our
attention. You broke, you got split
up. How? Not because of Congress-
men, but because of your inner con-
tradictions. And I am reminded of
many of your misdeeds during your
regime, but all these things have
sufficiently been dwelt upon by my
friends on this side. I would just
draw your attention to one or two
more points.

While I speak from this bench, I
am again reminded of the grim
struggle that we had to launch against
your misrule. For this struggle, as
on all previous occasions, the credit
has gone to Mrs, Gandhi, and this time
also the credit went to her for launch-
ing a grim struggle when you were
bringing ruin to the country, when yoy
were disrupting the economy of the
country, when you were earning the
opprobrium of the worlq and you were
reducing the country to a non-entity
when you were doing all this. (Inter-
ruptions). You talk of the welfare of
the people the backward people and
Harijans. I regret to remind you of
what happened during your own re-
gime. Nearly 23 persons were burnt
alive in Belchi. Then youy Government
was in power, and you had a Trojan
Horse in Jagjivan Ram. You brought
him to the fore and you wanteg the
gullible people of India to vote for
you, and you wanted to make him the
Prime Minister of India. Who went
to Belchi? It wag the Congress Presi-
dent, Mrs. Gandhi, who went to
Belchi, riding on the back of an ele-
phant. (Interruptions) Even in the
face of such provocafions and the
total ruin that was brought, Mrs.
Gandhi advised Congressmen to launch
only a peaceful struggle. Fortunate-
ly for the country, you have been cut
down to your proper size.

You talk of foreign policy. What
was your foreign policy? The kind
of confusion that prevailed in foreign
policy during the Janata Party regime
makes every self-respecting Indian
hang his heag in shame. You were
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trying to mend your fences with China
while China was trying to mend
its fenceg with America. So, you
were pawns in the hands of the inter-
national imperialist lobby. You,
Communist friends, you have forgotten
all your past and also your Marx,
and you can safely shake handg of
friendship with the communalists
sitting by your side. Similarly,
China, is shaking hands with America,
You were playing to the gallery.
That wag your achievement in foreign
policy,

Just now, my young friend was
talking about some State Governments,
I must say something about the
achievements of the State Govern-
ments. They are well known to the
Members of the House. You may be
ashamed of admitting your draw-
backs and the follies committed by
your Government, but tell me if there
is any Government in Bihar today.
Bihar is characterised by sheer lack
of government. There is no Govern-
ment in Bihar. I can say this on oath.
I was contesting from Buxar against
one of your stalwarts, Mr Ramanand
Tiwary. The present Janata Chief
Minister happens to be an old disciple
of Mr Ramanang Tiwary. He camped
there for one whole week, then he had
deputed six cabinet rank Ministers in
the six segments of the constituency
and they were distributing money,
granting licences for rifles and pistols,
they were passing orders for cons-
truction of roads. Hospitals were be-
ing constructed, of course, only on
paper. But we fought with full deter-
mination and faith under one leader-
ship, the one which can deliver goods,
which has saved the country in the
past and which will save this country
in future too. (Interruptions) Your
great leader, Fernandes, who is a
petty saboteur, was pitch-forked into
an instant revolutionary, Mr Farnan-
des contested frgm Muzaffarpur—
what did he do? These thingg have
come out in the press. He spent Rs. 1
crore in Muzaffarpur constituency, he
hired a number of criminals and
these criminals descended on the



179 President's

[Prof. K. K. Tewary]
constituency on the election day
and about one hundred booths were
captured and I have also information
that Mr, Fernandeg distributed motor
cycles and cycles and., ..

MR. CHAIRMAN: Order, order. The
hon. Membey should not make ac-
cusations against another elected
Member of the House in this fashion
indiscriminately. I would ask him....

PROF. K. K. TEWARY. Let him
come and defenq himself: You form
a House Committee to go into the
charges I have levelled against him.
1 stand by the charges I have made.
If my charges are not proved, T am
prepared to suffer any penalty you
impoge upon me.

MR. CHAIRMAN: 1 would request
him to maintain some restraint,

SHRI M. M. LAWRENCE (Idukki):
We have also heard about bicycles
and blankets being distributed by
vour party.

MR. CHAIRMAN: There is such a
thing as election petition. If you
think that Mr_ Fernandes had indulged
in any corrupt practice, it is open
to anybody to challenge it in a court.
Let this House not be turned into a
court anq forum for trading mutual
accusations. )

PROF, K. K. TEWARY: 1 d> not
believe in the philosophy of recrimi-
nation. .

MR. CHAIRMAN: I woulg only

request you to exercise some
restraint.
SHRI CHANDRAJIT YADAV: I

would just draw your kind attention
to one thing. Ag you said, no member
should level this kind of baseless
allegation against another member. ..

PROF. K. K. TEWARY: In the last
elections, which was to determine the
fate and the destiny of India, the
people of India in their wisdom have
elected a Government which can lead
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ug well, which has leq in the past
also. I gm gure that the sacrosanct
nature of our socialist programmes
and policies will be carried out and
will be implementeq and the Govern-
ment wil] firmly deal with an iron
hand with all kindg of disruptive
elements, whether they are speaking
in the name of democracy or socia-
lism, who are out to impose a sort of
regime on the people of India which
would lead us to destruction, which
will unleash, as they did unleash
during the Janata and Lok Da] rule,
a kind of civil war based on casteism,
sectional gnd narrow interests. I
wonder how my friends who belong
to CPI and CPM the people who
swear by the name of Marx, can—
they boast that they have won hands °
down—sit with the Jansanghis? Mr.
Ram Avtar Shastri is always on his
legs. . .(Interruptions) Why do they
feel sad? By dving this, they have
brought the name of “Marxism” into
disrepute. They are a party ' wedded
to the worst kind of communalism,
They are aligning with people who
are against the integrity of India;
they are aligning with people who
outright believe in casteism. They
are aligning with people who are re-
placing our socialist and economic
programmeg by an extended and sus-
tained programme of casteizm. They
supported Chaudhuri Charan Singh.
Do you forget that in the late '50s,
you useq to call him a kulak leader
of India? The communists are now
very friendly with him; they are
chummy with him. You gupport all
the virulent casteism that he has un-
leashed. . (Interruptions) You are
quibbling with words, I make an
appeal to my hon. friends tp listen to
me peacefully becauze [ am trying to
develop my arguments on something
which is part of history and which
cannot be forgotten by more quib-
bling of words. I am not quibbling,
I am stating solid facts. If you have
any arguments, you bring them up.
You will get an opportunity.

MR. CHAIRMAN: Please wind up
now,
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PROF. K. K. TEWARY: I am
making a solemn appeal to my hon.
friends, let them not forget that the
people are watching the sordid per-
formance of communalists on the one
side ang that of communists on the
©Other side. The people of Indiy will
not forget that.

There ig a Bill before the House
against hoarders and profiteers, I
wag rather shockeg when I saw the
abullient Bombay lobby working here
which includes my colleague, on the
other side, as senior Professor of
Physics—he was equally abullient
forgetting hig age—and also an
eminent lawyer from Bombay. They
were jn unison and they were the
most vociferous member: in opposing
the introduction of the Bill against
hoarders and profiteers, The Bombay
lobby may flourish; they may be pro-
fited. But the people at large in
Indiz will be put to a grievous loss.
They will continue to suffer because
of the scarcitieg of essential com-
moditie; all around.

I am making an appeal to the
people of this country to take note
of how they are conducting them-
selves and that in future too, when
they talk of democracy, how they are
utterly hypocritical. They should

not give any credence to these people -

when they utter the name of demo-
cracy. Day in and day out, they are
throttling democracy.

I want to refer to Mrs, Indira
Gandhi's election. She was elected
hands down with a thumping majority
despite all the hurdles created by the
Janata Party ang the Lok Dal people
ang the communistg alike, She won
from Chikmagalur. What happened?
Thig is the kind of democracy they
are preaching and practising. This
House saw the most vile drama ever
enacted in free India where a leader
who had led India for 11 distinguish-
ed years and who had earned name
and fame for her putstanding states-
manship wag removed from the House
just to please 5 handful of people.
Al] of you were silent spectators.
You aided and abetted in that sordid
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drama, sometimeg at the behest of
some of your colleagues and some-
times at the behest of the foreign
lobby. Don’t try to hide it. This is
the kind of democracy you practised.
I again warn you—it is a warning,
not a threat; jt is in your own
interest—don’t try to be hypocritical.
Try to follow the great standards set
by Jawaharlal Nehru, When you
talk of socialist programmes, don’t
forget Mahatma Gandhi. You got vile
books publishey against Mahatma
Gandhi, You got the wildest possible
bookg published against Jawaharlal
Nahiru. You funded, them; you
financed them. Sometime: the Jana
Sanghis financed them; sometimes
your CPI friends financed them.

15 hrs,

So, thig country will exist even if
you remain divisive. Therefore,
friends, the uppermost interest the
prime interest in our minds should be
the well-being of the people—the
teeming milliong of India. And at
the moment, we are the elected
Party and we are proug to have
Mrs, Gandhi ags Leader of the Indian
Nationa] Congress. The people have
reposed their faith in her leadership
and policies anq programmes, and all
your hapney tapney rhetoric, your
attempt to deflect us from the path,
will not succeed. Therefore, I again
make an appeal to you to be a con-
structive Opposition. You always
talk of British democracy; you talk
of American democracy, but the way
you behave in the House and outside
ig the opposite. Your Atal Bihari
Vajpayee and some other friends, in-
cluding Shri Jyotirmoy Bosu—who is
conspicuously absent—were g0 much
agitated about the Assam agitation,
Mr. Vajpayee has saig he will lend
hig whole-hearted support to ¥.e
agitation in Assam. What are you
doing? Are you not a party to the
disruption of the basic unity of India?
Remember it: you may play to the
gallery but the people of India will
not forgive you and once £ain you
wil] be deposited in the gust bin of
history and forgotten for goed.

Address (M) 183 3
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SHRI RAM JETHMALANI (Bom-
bay North West): Mr. Chairman, it
has been a tradition of this House
to pay a suitable compliment when
a maiden speech is made. Before
Lunch my young friend Mr, Madhav
Rao Scindia made a maiden speech
in Parliament and I wish to record
my sense of appreciation of the ex-
cellence of the speech. It is not
out of respect for tradition that I
am doing so: it is my genuine sense
of admiration, of what my young
feeling and wishing that some day his
feeling and wishing that some day
his reason, his conscience and his in-
fluences at home will put him in the
right company.

Mr. Chairman, a Motion of Thanks
on the President’s Address is an
occasion on which the Government
indicates its legislative and adminis-
trative proposals and outlines its
solutions for solving the country’s
problems. It is an occasion on
which the Opposition points out,
according to its own light and wis-
dom, the inadequacies and pitfalls in
the Government’s policies and makes
constructive suggestions for the ac-
ceptance of the Government, if the
Government so chooses. I shall there-
fore utilise this occasion for only
those legitimate purposes for which
$his occasion is meant and 1 shall not
sucecumb to the temptation of making
misuse of this occasion. I shall at
least refrain from indulging in ac-
cusations and counter accusations,
from hurling abuse and counter
gbuse. I think my Party has been
abused to the satisfaction of the
distinguished leader of the House.

I have something to say about Shri
Kedar Pandey. (Yes, he is pre-
sent). He told us at least six times
in his speech that the Janata Party
must admit defeat. We admit de-
feat; we have admitted defeat and
we are here on this side of the House
because we have been defeated.

It reminds me of a small little
story. Once upon a time the great
Birbal was asked by his Emperor to
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find out how many blind people
there were in the city of Delhi.
Birbal did the extraordinary thing.
of sitting on a public road and poli-
shing the shoes of other people and
every friend who saw him polish.
still came and asked the question
‘Birbal, what are you doing ?°. So-
Birbal reported that everybody in the
city of Delhi was blind. If somebody
were to ask me to make a report on
the faculties of Shri Kedar Pandey,
however distinguished he is, I am
afraid 1 shall be compelled to make a
very adverse report,

Mr. Chandra Shekhar Singh em-
barked upon the role of an astrologer
and he made a prophecy....

SHRI RAJESH PILOT (Bharat-
pur): Sir, on a point of order under
Rule 352. I invite the attention of
the hon. Member through you, sir,
to Rule 352 which clearly says that
a Member, while speaking, shall not
make a personal charge against a
Member. ...

MR. CHAIRMAN: It is not a perso-
nal charge. Please sit down. There
is no point of order. Mr. Jethmalani
will continue.

SHRI RAM JETHMALANI: I
have one word to say about what
my distinguished friend, Chandra
Shekhar Singhji, has said. He made
a prophecy about the future of the
Janata Party and he said that, in
course of time, the Party shall
vanish. It shall be a sorry day for
this country when this Party vani-
shes because this Party shall wvanish
when democracy will have wvanished
from this country and when dictator-
ship will have been re-established. So
long as democracy survives, this party
shall survive, ‘and this party shall
survive for the protection of your-
selves: it shall survive for the pro.
tection of you from you who today
talk ill gbout the Janata Party....

THE PRIME MINISTER (Shrimati
Indira Gandhi): We have had ample
evidence of protection, Sir
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SHRI RAM JETHMALANTI: I
shall not go into the question of de-
fections about which my friend, Mr
'Tiwari, talked. He talked about the
king of defectors too: I do not
wish to go into this question because
but as a believer in democracy, I
believe that it is the right of every-
body in a democracy to change his
opinions, to leave a Party and go
;and join another Party. (Inferrup-
tions). But, Mr. Chairman, I have a
-condition to put, that he who chan-
ges his mind, who changes his policy,
must give up the benefits which he

has acquired and which he continues
to hold as a result of his previous

protestations and previous declara-
tions. On that footing, Mr. Jagjiwan
Ram was not a defector because Mr,
Jagjiwan Ram left a Parly on the

eve of elections and he resigned his’

office as Minister and went to the peo-
ple contested elections. Those people
who talk about defection ought to
know what defection means. ] am
afraid we are taking recourse to using
alot of wunintelligible cliics going
round and flying in the air. Nobody
seems to have mastered the demo-
cratic spirit or seems to understand
the true spirit of any concept what-
soever. (Interruptions) I have no
admiration or sympathy for the defec-
tion from Janata Party of Mr.
‘George Fernandes who is a Member
of this House; I have no sympathy or
admiration for his current actions or
recent actions in the past. But let
me say this that he too has been
returned by an overwhelming majori-
ty of the people of his constituency.
He is a distinguished Member of
this House, and we shall oppose every
move to denigrate any Member of
this House without evidence. If Mr.
‘Tiwari is prepared to take an oath in
this House which he did—it not a
practice in the House for Members to
take oath because we believe the word
af our members—, if he wants
to take an oathp and if he is satisfied
that his oath is credible, let him
take an oath before an election court

and have Mr. George's election set
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aside and have him disqualified for
the next six years, We shall be
happy if he brings about that result.
But we hope that the court shall ac-
cept his word and the oath for which
he claims credence. . (Interruptions)

Now, let me apply myself to the
few problems which are upper most
in my mind. The first problem on
which I wish to speak is a problem
on which I have a plaintive cry te
make, on which I have a pathetic ap-
peal to make, to the Government of
the day. It is not a question of
politics, it is not a question of votes,
it is not a question of gaining popu-
larity or popular slogans. I am
talking of the unfortunate plight of
a very unfortunate section of the peo-
ple of this country, namely, those
who dwell in what have come to be
known as slums. In my own consti-
tuency I have 250,000 people living
in the slums. I want the Govern-
ment and T request the Government. .
(Interruptions) Will you please sit
down and listen for a change?..

SHRI HARIKISHAN SHASTRI
(Fatehpur): In 1977 you should
have said it.

SHRI RAM JETHMALANTI: I
want the government to accept three
principles. The first principlée
which 1 want the Government to aec-
cept is that those slums which are
situated throughout the country om
land belonging to the Central Gov-
ernment—there are four depart-
ments—the Defence, the Railways,
the Civil Aviation and the Communi-
cations—all those poor people who
are living in slums constructed on
this kind of lands must get the same
facilities from the State Govern-
ments and the local corporations as
slum dwellers on other land........
(Interruptions) Have you not shout-
ed enough? Your leader is impres-
sed. Why are you shouting more?

I want this to be accepted.

The second principle I want yow
to accept is that no poor man should

be displaced from the hut or cotftage
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whether it is legally constructed or
illegally constructed. He shall not
be removed until and unless some
national emergency requires it and
only when a pational emergency re-
quires it shall he be removed and
even then and this is the third princi-
ple subject to the condition that
suitable alternative arrangement chall
be made before the man's nossession

of his small house is touch-
ed. ... (Interruptionsy 1 have too
little time to make a poli-

tical issue out of the misfortune or
misery of others. But if you ‘are
inclined to make a political issue of
it, vou have it. For thirty years or
more these slums have existed. These
are not slums which have come into
existence during the Janata regime.
They even existed at a time when
the Congress Party after every five
yvears fought the elections and in
every election you got their votes and
you betraved them. It is true that
during the 2 1/2 years the .Janata
Party did not fulfil its promises to
the poor peaple of this country liv-
ing in the slums. I plead guilty
to the charge that in 2 1/2 years we
were not able to do what we ought
to have done. That is why we are
here on this side today. We did
not do it for 2 1/2 years but you had
30 vears and yet vou could not do it.
We were tryving to do it until the
dishonest persong interrunted the pro.
cess of improving the quality of the
existence of these people..........
(Interruptions)

st freer?Y ww wnw (WiAAED ¢ SR
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SHRI VIKRAM MAHAJAN
(Kangra): In Delhi the Congress
Party gave alternatve sites when
they were in power. But you never
gave alternative siles.

SHRI H. K. L. BHAGAT (East
Delhi): Shame on you. Jawaharlal
Nehru's policy was negatived.

st foery v e ¢ WUEE R W
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SHRI RAM JETHMALANTI: Mr.
Chairman, it is your business to keep
the House in order, not mine. I
shall keep mum till the disorder dies.
out.

MR. CHAIRMAN: Please
him to conclude.
time.

allow
He has very little:

SHRI RAM JETHMALANI: During
the election campaign promises have
been made to the gallant Christian
community—though small, it is a
gallant community—that legislation
which is designed to interfere with
their lesitimate fundamental rights,
particularly, the right to propagate
their own faith will not be tolerated
and will be annulled. I, therefore,
request the government to remind it-
self of a speech which their present
Prime Minister made during the
course of the election campaign in
which she said that she was onposed
wholly to and she had fought against
Mr. Tvagi’'s Bill. Mr. Tyagi is not
in this House any longer but as a
member of the Janata Party had in-
troduced that wmeasure but the
whole Janata Party opposed it and
ultimatelv the Party came to the
conclusion that such measures ouzht
not to be encouraged.

I hove the Government will live
up to its election promises and re-
peal the legislation which hag already
come into force in the three States of
Orissa. Madhya Pradesh and Arunachal,
If the promises made during the elec-
tions are serious'y meant, T hone this
promise will soon be fulfilled (Inter-
ruptions)

MR. CHAIRMAN: Mr. Jethmalani,

you will please conclude now.

SHRI RAM JETHMALANI:
can 1 do, Mr. Chairman?

What

Then. Sir, I wish to congratulate the
Government for having promised te-
create in thig country an independent
judiciary and to maintain its indepen-
dence. The sole cause of my be-
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ing in politics is because of this. 1
would not be in politics if there was
no threat to the independence of the
judiciary, I am glad that they have now
promised. But the proof of the pudding
is in the eating. (Interruptions)....
I hope that in future, the appointments
which are going to be made will be
upon the basis of qualifications on me-
rits and the hated thesis of committed
judiciary propounded by the late
Mohan Kumaramangalam will be aban-
doned; the doctrine of the commitied
judiciary will be renounced, Anq the
people- will be appointed to the Bench
on the basis of merits. (Interruptions)
Sir, the Janata- Government did a
breath taking thing They rat ied the
U. N, Covenant on Human Rights of
1966, But, even they did not go the
whole hog to the extent to which 1
wanted. I request this Government
seriously to consider the question of
making a declaration under Article 41
of the first Covenant which deals with
Civil and Political Righis—and 1 appeal
to this Government if it wants to en-
hance its own reputation to ratify the
Optional Protocol and create 5 fresh
complaint to the U. N, Human Rights
that every citizen is free to make a
complaint to the UN. Human Rights
Body if they are being violated in this
country. (Interruptions)

Sir, there is talk today in the air
that the State Assemblies are going to
be dissolved andq the precedence of
1977 is being used. I want to make it
clear. (Interruptions)

SHRI CHANDRAJIT YADAV: Wil]
nobody be allowed to speak? Mr.
Chairman_ if rowdyism is going on like
this in this House, if anybody wants
to make his observationg and if he is
not allowed to make them, how can we
function in this House? They ghould
not pe allowed. The person is not
even allowed to express himself. (In-
terruptions)

-~ MR. CHAIRMAN: Order, Order.
“Everybody should sit down. Please
8it down I am on my legs, Allow Mr.
-Jethmalani to conclude his speech.
He is winding up.
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SHR] CHANDRAJIT YADAYV: Sir,
if Mr, Jethmalani is not allowed to
express his opinion then how this
House is going to function. He simply
said that it is in the air that the Gov-
ernment is thinking of dissolving the
Assemblies. (Interruptions)

SHRI RAM JETHMALANI: Sir, 1
wish to remind the Government that
the situation in 1980 is widely different
from the situation in 1977, First ol
all in 1977 elections the conduct of the
State Governments 'was directly an
issue because the State governments
had enforced the Emergency measures
promulgatd by the Centre. Therefore,
the whole 1977 elections was fought
on the principle of condemnation of the
Emergency and in the enforcement of
Emergency the State governments were
equal partners as much as the Central
government was. (Interruptions)

Moreover, out of the Assemblies dis-
solved all except two had outlived
their normal legitimate tenure of five
yvears. They were all relying on the
42nd amendment to the Constitution.
The 42nd Amendment and its propriety
were directly the issue in the 1977
elections. I would commend to the Law
Minister that he must read the judg-
ment of the Supreme Court, particular-
ly of Justice Fazal Ali—The Govern-
ment must carefully study the judg-
ment— and thev will know the ground
on which dissolution was upheld. It
was not on the ground of merely the
voting pattern but it was unheld on
the ground that the conduct of the
State governments was directly an
issue in the elections, The situation
is not comparable today.

SHRI R. S. SPARROW (Jullunder):
Hon'ble Mr Chairman, Sir, T feel pri-
vileged to stand before you for my
first speech in this august House today
in support of the Motion on the Pre-
sident’s Address.

Sir, the first point on which I would
wish to congratulate the House and my
countrymen is for the benefit of outf-
side people who may wish to know"
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how we move about in our country
that constitutional democracy is funt
tioning and functioning very well. We
have our ups and downs but amidst all
types of turmoil around Central Asia
and othey places the teeming millions—
660 million people—of India do have
constitutional democracy and I think
we all ought to be very proud of it.

1 want to just bring out a few impor-
tent facets concerning the Presidential
Address, Some of the opposition mem-
bers had remarked that perhaps the
Presidential Address is somewhat
over-ambitious. I would like ‘to point
out most humbly to them that any
aim or any objective settled or estab-
lished, has to be kept achievingly high,
optimistically viable, as also practi-
cally workable.

So, thig particular document that has
been prepared is of very ‘important
consequence to all of us. I fully sup-
port that myself, individually.

Then, we have to take up the various
facets concerning the  background
points which have got to be brought
into focus very clearly,

1 would now touch upon some of
these important points very briefly.

Sir, India was on its way to progress,
I do personally think—looking around
other countries--that we were progres-
sing very, very satisfactorily. And in
fact, we were nearly achieving or had
achieved a very high stature.

And now I will touch upon a couple
of historical land-marks.

Sir, foreign aggression had been for-
ced on us many a time Tt starteg with
the Jammu and Kashmir Operations of
1947 till the 31st of January, 1949.

Then, as you will recall,
there were troubles about our
borders many a time I will

try to bring back to your memory the
aggression in the Rann of Kutch Then
there was the Goa Wrangle of the
Year 1960. Then there was the Chinese
aggression of 1962 and thep there was
the Indo-Pakistan war of 1965. And
then you have the triangular turmeil
involving Bangla Desh, Pakistan and
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India culminating in the Indo-Pakistan
war of 1971. How certain powers us-
ually wanteq to make pawns of the
under-developed and developing coun-
tries can very well be understooq by
many of us. But these did happen.
The very first historical mark through
which stature of India went high, I
will shortly explain, The 1971 Indo-
Pak War started, Yahya Khan and
his associates on the other side were
threatening us in no uncertain terms.
We did not inflict war on them from
our side. It was their own wrong
choice to agress into our house. Pakis-
tan kept on threatening ys menacingly,
Not only that. Some other powers
also came in to join her at it. Some.
one hag already metioned about the
coming in of the Seventh Fleet of the
USA in the Bay of Bengal. They were
supposed to have told the Pakistani re-
gime that they were coming, with all
the force, The Voice of America and Se
many other papers spoke about this im
no uncertain terms. China for that
matter also starteq sending messages
to say that Pakistan should keep on
fighting, and that all arms would be
sent to them. This was the situation
that 1 am just recapitulating. Friend-
ships can change. That is one thing.
But China backed up Yahya Khan's
regime then and tolg him that he
should continue the war and would
fing all types of armaments sent ie
him. India fought alone; we were
all by ourselves to fight these battles.
The idea of the two big powers thea
was this: They were trying to frigh-
ten the then Prime Minister.—Shri-
mati Indira Gandhi,—a woman. They
thought that they coulg frighten her
to submission easily. They thought
that possibly with such brow-beating
she will say: “All-right”, and with
that coaxing, and that type of fright-
ening attitude she perhaps would ae-
cept to go to the Security Council er
the UNO and say, well, we are bre-
thers. let us make it up: and so on and
so forth. But the point to note is this
that she did not get frightened. She
was not at agll frightened. She was
made of a tough metal, she kept clam,
steady and went on unshaken with the
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task that was to be handled by Her
as Prime Minister, ang the result was
somewhat sensational;,—sensational
from historical point of view. She hag
to be very reselient to all types of
talks, because all types of frightening
gtories were built. She had to remain
calm and quiet, strategically and tacti-
cally balanced. She had to handle the
war situation in a determined and ad-
roit manner, Ultimately what happen-
ed? The result was that the
armed forces of Pakistan were de-
feated in detail. Our forces under the
aegis of our Prime Minister at that
time fought all battles successfully,
winning a resounding victory and
Pakistan wag broken into two. Gene-
ral Yahya Khan was previously re-
ferring to the old glorious names like
Mahmud. Gazni, Timur and Chenghiz

Khan, He said:
foer #¢ #W, FT & |
But no. It happened the other way.

In other words. Gen. Niazi had to
put his arms down—

ghaart-a<-srdtT

which incidentally reminds me of
something else historically. I will re-
call this incident for your information
about Chandragupta Maurya who 2300
yvears back went all the way to demo-
lish the great émpire of Alexander the
Great. He had to give a big battle at
Madain (Ctesiphon) 27 Km. south-east
of Bagdad. I had the opportunity to
visit that place some years ago. He
fought this great battle ageinst famous
General Nicator Salucas, successor of
Alexander the Great. A pitched bat-
tle took place and 'Gen. Salucas was
defeated, his forces were destroyed.
Chandragupta Mdurya told him at that
time: ‘Put your weapofis down’, Here
also a similar thing took place in the
case of Gen. Niazi. The above histo-
rical Tact has also been recorded by a
famous Persian poet Khagani. The
hon'ble Speaker had asked yesterday
if there were any Persian couplets, to
quote. And, here is one, showing the
destruction of MADAIN’:
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Mr. Chairman, Sir, India for the first
time, after a long lapse of time, stood
on its own two strong legs under the
aegis of the Prime Minister Shrimati
Indira Gandhi. We showed our met-
tle in a cumulative fashion correctly
to the world at large. Not only that.
Another historical landmark must be
kept in view revealing the magnani-
mity part of Mrs, Gandhi, the winner
of the 1971 Indo-Pak War, She knew
that the enemy had been beaten in
detail. Gen. Yahya Khan alsog knew
that he had been beaten in detail. Yet
with a large and magnanimous mind,
she decided unilaterally and declared
to bring cease-fire within 48 hours
from Indid’s side. She declared that
the very next day of victory at 8.00
p.M. The person who used to say that
he would fight for a thousand years
also declared within half-an-hour
cease-fire from Pakistan side. For
the first time, in the history of the
world, every bit and every inch of
the ground taken possession of was
returned with honouy to the vanquish-
éd country. For the first time in
fHe history of the world, no repara-
tions were taken by fhe victor. Just
take, as an éxample, the case of
Gérmerny. From the cease fire time
of World War II, in 1944 til} today,
in' one form or the other, Germany
keep§ on payirg indemnity ts NATO

still are on
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Shrimati Indira Gandhi, who set a
fine pace of uitimate good will and
friendship or call it what you Ilike
and behaved so well with the fallen
enemy. Our great traditions of
India, our civilization and our cul-
ture were pragmatically applied.
This was one point which I wanted
to bring to the notice of the hon.
Members. With that, India’s stature
went high, Unless you have some
kind of actual power and potential
power, no one cares a fig for you.
Here was the first moment when
India started feeling that we are On
our own, we are not anybody’s toois,
not under anybody’'s bonds, we are
independent India worth something
great.

Not only that, then we had the
nuclear explosion at Pokhran. There
was, of course, some furore all round,
but the main point was that it was
accepted by all that how good the
technocrats and scientists of India
were; without much help from out-
side they placed India among the
first six nations of the world in pro-
gress in respect of technology
and potential power. These are the
things which I thought, I would men-
tion as a little background.

Then, I come to the economic
fleld, I had myself had the opportu-
nity of producing grain for the Cen-
tral pool in the capacity of Minister
for Food and Agriculture in Panjab.
And I know the position. I heard
Shri Charan Singh giving certain
statistics. I would like to point out
that there are other people who have
also some statisticss. @We used to
worry about PL 480 when they used
to give us some kind of an awful
wheat and also wanted us to put our
signatures on the “dotted lines” in
return. They were trying to dictate
own terms to us. But during
eleven years of Prime-minister-
of Shrimati Indira Gandhi, our

went high, I remember. at
time when we wused to put six
& balf Jakh tonnes of wheat into

EE;@EE
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the Central pool. Then in a couple
of years we went upto 20 lakh tonnes
and then 25 lakh tonnes. I want to
remind Shri Charan Singh who was
at that time the Chief Minister of
U.P. that he had in his own State a
deficit of 27 lakh toones of grain,
That is just one small example to
show as to how we kept coming up
economically, potentially and from
every point of view under an able
and big leader, Mrs. Indira Gandhi.
Such things historically cannot be
forgotten. .

Then, I wouid like to come to the
industrial output. I come from a
place where we have also certain in-
dustries, most of these in small scale
and possibly some in mini size and
so s0. Industrialiy, we had started
churning out sp much output all
round all over the country and our
goods started going to foreign mar-
kets right upto Canada and Alaska;
it may be hand tools, sweaters or
shoes or anything. There is one
Basti Sheikhan, in my own place
Jullundur where we had started ex-
porting goods worth about five and
a half crores of rupees. If it works
this way then you know what hap-
pens economically. Your  manufac-
tured stuff goes out of your country
and money and other credits come
in and circulate round, which in turn
brings up the living standards of the
masses. That is how America and
Europe were built and this process
wag going on with leaps and bounds
forward to our countries advantage.
You may, from one angle or the
other, minimize this statement. But
I am looking at it from a bigger and
factual angle, The foreign exchange
was built up in its tall shape and our
give-and-take agelerated, edonomi-
cally to heip keep the price level in
order whilst finding our way on to
raise our living standards.

We own our mistakes. Yes; certain
mistakes can be made. But so long
ag the scales outweigh the silly siips,
I think, one has to accept the same
to keep the country’s progress going.
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And then, as chance, would have it. |

suddenly the nation was taken on a
vicissitudal set back. The wheel turn-
ed the other way, and the Janata
Party came into power, I do not want
to go into details as to how it hap-
pened. Yes, I know every bit of it.
One of my ex-Genera: Secretaries,
i.e., of the Indian National Congress
Mr. Chandrajeet Yadav is sitting
here who then asked me when the
election results came, ag to how it
all happened, I gave it to him in
writing as to how the Congress de-
feat occurred. Anyway, the wheel of
destiny had turned. And this is what
happened. I will not  hesitate to
point out to this august House a few
things that came to my notice in that
context. The wheel turned with so
much of gusto and with sp many
promises from the side of Janata
Party leaders that all seemed sO
enticing,. And nothing seemed wrong
with that at that time. But the Janata
Party had hardly started, when
things started going away. And the
first thing that happened was that
their team work would just not click.
In fact, one top leader started to get
at the throat of the other.

I want to make just a simple com-
parison. You want to play a game
of football or hockey, but then if
vou start hitting your own compa-
nions, the goal is not going to be
scored by your team. Only the oppo-
nents would score the goal

You are talking about administra-
tion. I konw what happened to ad-
ministration during these 2-1/2 years.
The team mateg who were expected
to carry out this task concerning 66
crores of people had reaily not time
outside their own quarrels to attend
to administration in reality. (Inter-
ruptions)

They were not children, but the
sagacity needed to handle vast prob-
lems was not there. The thought of
having to dovetail their efforts was
not there. The result was that they
did everything wrong for India, and
India cannot excuse them for that,
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Facts have to be ' mentioned.” I
have got the highest regard for many
of the friends there. Atal Ji and
others were there. I have the highest
regards for them; but it is a question
of playing with the destiny of the
people of our country.

I will tell you something personal,
I have no right to be standing.before
you here ladies and gentlemen. I
should have been a dead body in the
presence of others—18 counted times.
When I used to fight from the burn-
ing tanks, it was the image of Bharat
Varsha which made me keep on fight-
ing and thinking that I should con-
tinue to fight. 'This is my perspec-
tive. How can then we afford to let
India down, And I am not going
to excuse anybody who does it, And,
my party is not going to excuse such
a group of them,

May I give some examples of mis-
handling of our affairs.

Kindly bear up with me now be-
cause previously we had wasted so
much of the time not through you
Sir, but through some of my friends.
I first bring In just one example.
You know all about gold. How it
vanished? How it was thrown up to
disappear amidst the four winds. 7.7
tonnes of the gold reserve was dis-
posed of at such a huge loss. I do not
know why that big old gentlemean
wgs against gold. Sometimes he
would bring in gold control and
then just put it on for auction. I
could not understand it. Nobody
understood it. I have done my Eco-
nomicg also. Others have done it
much more eminently, better than
myself, This action of the ex-Prime
Minister is something unheard of.
Gold reserve is one of your national
guarantees. FEvery nation hag If.
Russia has it. England has it
America hag it. This is the guaran-
tee for give and take, for aids, for
running your business, for running
all types of give and take trades. And
here you were just throwing it through
the auction hammer for about Rs.
640 per ten grammes, It was auce
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tioned in between Rs. 600 and Rs.
900 per ten grammes and the promises
that were given went something like
this. Let it go into the masses and
it will become very cheap to buy.
But that proved wrong within a pe-
riod of three months, it was at
Rs. 800, Rs. 900, Rs. 1000; and
then it went up and wup till it
came to Rs. 1500; and lately, about a
month ago, it went up to Rs. 2000.
After this Government quitted, it star-
ted to slide down in price. Economi-
cally, one could say more on this, but
I will not take up your time because
time is not there. But I have some-
thing more to say, if you very kindly
bear up with me for another minute
Or 80.

Much has been said about law and
order and the rule of law. But what
I want to bring to your notice is that
there had occurred so much of carnage
and blood shed during 23 years
of the Janata Party rule. According to
statistics, as Chairmap, Statistical
Compilation Committee, T would be
able to tell any of my friends if you
come to me, as to exactly how many
deaths took place by shooting and
by communal disturbances and by
turmoil that cause to be all over
India in that period. To quote a few
cases it may be Aligarh it may be
Agra; it may be Aurangabad; it may
be Amritsar; it may be Belchi; it may
be Jamshedpur; it may be so many
other places. All that happened, but
the Janata Party was only staring
ql;u:nh at it as if nothing was happen-
ing, Is this your creation or some-
body. else’s creation is not my worry.
But the fact remains that even dur-
ing the Englishmen’s regime, all the
period—I know they used to bring

_{wo, communities agaipst each other—
they, had some idea or controlling
there was no
Gontwq. It may bé Pant Nagar; it
may. be any other place for that mat-
‘fer. Here you (Janata Party) failed
. L am. sorry fo say this.
Let us not anyway let repeat such a
again. If you have to stamp

R
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somebody down, stamp it with all
your emphasis and strengthepn quick
enough, so that others live happily.

About vur foreign policy, I have to
say something about which Janata
Government missed very badly; and
on that, I want to bring to your
kind notice that in collusion with
China, Pakistan put up Damocles’
sword on our head, India’s head,
that is, Karakuram Road. They put
it up there gstarting from Havelian,
Thakot, Jalkot-Chilas Gilgit-Baltit-
Pasu-Misgar-Khunjarab Pass and so
over to Kashgar right into Sinkiang
Province of China, I know to what
limit its clause classification ig 70,
30, 9 and sp on. I also wunderstand
what military signifiance this rather
strategic roag holds. Unfortunately,
such a serious. Thing had happened
and the Janata Party dijd not move
even a finger or make a protest on
it. They did not care about it. I ‘was
surprised in my mind. If you do not
know these things for God’s sake
ask somebody who could help you.
It ig g vast country where there iz no
shortage of knowledgeable persons.
Thig is something for which I eannot
excuse the defaulters becauge we
have to guard our national integrity
very carefully. 1 know Geneml
Zia ul Haque is possibly making a
mistake and our Prime Minister in
very correct words has given our
policy of non-alignment. We are go-
ing to stand on vur own feet and we
are friends to all. If somebody fights
against us or ig trying to give us some
kind of trouble, he will be treated
as an enemy. Otherwise, we have
not got anything against anybody.
Zia y] Haque was in my corps, in my
own tank corps, then a junior officer,
working. sometimes under my aegis.
I want to pass these words on to him.
“For God's sake, do not indulge in
something nasty because whosoever
in the world has been getfting foreign
aid of armament hag destroyed him-
sell.” It . may be Korea, It may be Kam-
puchea, Vietnam, Congo, Katanga,
Uganda, Nigeria, Tran and new
Afghanistan.
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“For Gods sake, Zia, do not indulge
in this wrong reverse type of race,
otherwise you will smoother your-
self and not us. We our friend. We
are not out to attack. My Prime
Minister hag g big mind. She gave
everything that you asked for—I
mean you predecessor. Think about
mean your predecessor. Think about
that we will help you. Why not?
This sub-continent has to live by it-
self, We are both a prime force and
we should be friendly. Therefore,
we Will help you in al] matters.”

Sir, T am g trained up man ang I
have to take notice of your bell, I
must, thefefore stop. I have a few
things to say, but now I cannot
A gracious kindness on your part to
let me speak ang indulge in this.

15.57 hrs.

ANNOUNCEMENT RE. SUSPENSION
OF LUNCH

MR. CHAIRMAN: Before I call
upon the next speaker, T have to
announce that the Business Advisory
Committee at its sitting held today
have recommended that the lunch-
hour might be dispensed with till the
2ng February, 1980, I hope the House
agrees with it.

Accordingly there will be no lunch
break from tomorrow the 30th
January, 1980.

Shri N. C. Prashar. We are sitting
upto 4 PM, You have only seven
minutes,

T -

15.58 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.
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16,00 hrs. #7 qF fod ad @ Ffew omar e @ ¥
; T g T AT qAT e far sl wie
MR. CHAIRMAN: It hag been qgTEr ®rY & gy vy fegr s o fa ket

announced that the House wil] con- ¥ ATY WY &0 | gEATEa § fw o wmr
clude gt 4 p.m. to enable Members to WTGW BWT § SUW WIRG ® @Y T
witness the Beating of the Retreat, gmme & o srEe @Y s wwa W
So, you please conclude. —

PROF. NARAIN CHAND PARA- BUSINESS ADVISORY COMMITTEE
SHAR: Please give me five minutes FIRST REPORT.
at least.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
MR. CHAIRMAN: No, how can I? AND IN THE DEPARTMENT OF

FH WOTA FeEr wara 20, gEfad wrawr PARLIAMENTARY AFFAIRS (SHRI
oTer B WO WO @ w1 P. VENKATASUBBATAH): I beg to
present the First Report of the Busi-

wo FrEAN W% qrem : § Fg @1 4ar ness Advisory Committee.

fe =9 WA WA w1 IR gun, 9w fad

%7 §ETL 7 T &, dfea 37 aeq w1 MR. CHAIRMAN: I propose to
qu Agf f&ar Wr wwar wHifd Awe adjourn the House now to enable
A ug war f& 0w g F ag w9 uE Members to witness the Beating of
guT o7 WX JEAr w1 'Y TET W OR the Retreat, Before doing so, I may
TAMAT 37 17 FT QT F1 (Fa1 mar | wd g remind Members that tomorrow at
Zr & ofraar gfewr iy ot 7 famtye i 7 11 AM. two minutes silence will be
ST FT ot 9 AT Ar g fear A, observed by the House in memory of
safad & atgalg & &7 areT v admr s those who gave their lives in the
) - struggle for India’s freedom. ‘The
Tt WL FMo WHFT FATA WAT A 19 Speaker will take the Chair a little
fegrax, 1976 #1 ug dvwwm & ot fF before 11 AmM The Members may

ferrerer & ferdt e 3 2o afvm grr wiwIw kindly take their seats in the House
fewrr % @i ot qE gwr ar 1 & wEw fE by 10.55 AM.
IgEr ot wa O fEar sx oo ‘

The House now stands adjourned

wTeg &v gfaser smar Qi qeETe & to meet again tomorrow at 10.58 A.M.
sary § aga A9 € ot fooaw wmarr ¥ 16.03 hrs.
wgr mat & e faRwit § gwwlag wwAw Y _
foerar & & ogw fowar v | g® @ The Lok Sabha then adjourned till
g & af g & mA § wrm Fr wfdver fifty-eight minutes past Ten of the
gy | o SRwy ¥ WY wraAr & fw ogmre Clock on Wednesday January 30, 1980/
g A qg fear T oar o fawm & Maghq 10, 1901 (Saka).
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